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1; Origin 31 ApplIC34,iOfl No. 

ase etition }TO. 

ontornfYt k'etLt ion 140.  

c-vi.! ApplicatiOn  

Appiocant( s)j. 	
S__Union of India & Ors 

•.. 	?civocata for the ppiicarit(S) 

_IQ Advocat for -tho Resporlidalit(s)  0-0 -  

-t 	O-r of 	Triun]- 

- 	,•; S 	_ 

) 	25.1.2007 	esent: The Hon'ble Shri K.V.Sachidanandan. 
• r:- 	ctie!rfo Vice-Chairman. tr 

;:.i. 

	

2_. 	 The Applicant was promoted to 

•• 	 Stenographer Gr.-11 in the year 1995 and 

- 	 2000 and, on both occasions was posted 

outside Guwabata but he could not join as 

his father was suffering from. Cancer. In. 

2006, be was again promoted as such and 
dr- 	 posted at Guwahati itseit The Applicant 

joined as such. By that time his juniors VA 

c 	
have been promoted in supercession of the 1 . 	 . 
semority of the Applicant. According to the 

Applicant, he became eligible for the post 

of Stenographer Gr. 11 in the year 1995 

itself and as such, his seniority must be 

restored before his inniiediate juiiiors in 

the grade of Stenographer Gr. IT. 

Co.ntd.P/2 
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Contd. 
25.1.2007 

Heard I&. S. K. Goswath learned 
counsel for the Aplicant. Ms.U.Das, 

learned Addtd.G.S.C. fr the Respondents 

submitted that she ouid like. ti get 

instuction in the matter. 

Considering t1e larger issue 
I. 

involved in this case as to the seniority in 

Stenographer Or. LE'as jaid down inCPW1) 

Manual, pointed out by the Counsel for 

the Applict,, . an of the 	v that the 

O.A. has to be admitted. Admit. Isjue 

notice to the Respondents. Six éelzs tie•' 

is granted to them $r filing of witten 

statement. 

Post the matter bn 01.03.2007. It is 

made clear that pendiig disposal of this 

0 A will :66t,lorp,a. bat n the Respondents 

in considering the reesentation find by 

the Applicant' 

ce.Chahman 
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1,3.07. Counsel. fc the respondents wan-
ted to file wrtten Satement. Let it 
be done post the matter on 3OH3.Q7 

interim order shell cotinue.( ,_  

Ce 
Vice-.Chair.man 

3007. 
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Oie 	, I?P/14  

Counsel for the rejondents wanted 
time to file witten stteruent. Le it 
be done. post the mattek on 4.5,07. 
Interim order shli coriinue 

Vice-Chairman 
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Vice-Chairman 

1.6.2007 	Learned counsel for the Applicant 

submitted that Applicant has no rejoinder. 

Since pleadings are complete post the case 

after three weeks on 26.6.2007 and 

thereafter the matter will be posted for 

hearing. 

Interim order shall continue till such 

time. 

Vice-Chairman 
/bb/ 

- 

Counsel for the .z'.esporiden  ts 4téd 
to file written Staterfleflt Lot it be done. 
post the matter on 95.07. 'Interim order 
Shall Continue. 

vie e-Chairman 

Reply is being filed by the oounse]. 

for the respondents. post the matter on 
1.6.07, Liberty is given to the applicant 

to file rejoinder. 1riterim order shall 

continue 
fr- 

,5   
7 1 
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26.6.2007 	Let the case be posted on 16.7.07. 

Interim order wifi continue. 

Vice- Chairman 

fpg/ 
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02.04.2008 	Call this matter on 1911  May, 2008 

for hearing. 

/(Khushiram) (M.RMobanty 
MembeiA 	 Vice- Chainnan 

IM 

19.05.2008 	Mr S.K.Goswami, learned counsel 

for the Applicant is present. None 

appears 	for 	the 	Respondents 

organization. in order to give one more 
\, chance to the Respondents call this 

matteron0l.07.2008, 

Send copies of this order to the 

•  Respondents in the address given in the 

O.A; so that they shall come ready for 

hearing on the date fixed. Mr G. Baishya, 

* 	 learned Sr. Standing counsel also takes 
i AA A4A'Q~ J-° 	PQt"d1J 

notice of the next date of hearing. 

ViCeChain3lSfl 
pg 

 

01 .07.2008 	Mr.S.K.Goswarni, learned counsel for the 

Applicant is present. Mrs. M.Das, learned AddI. 

C.G.S.C. is absent being sick. 

Call this matter on 02.07.2008. 

(M.R.Mohanty) 
Vice-Chairman 

/bb/ 

4, 



J i ut 02 07t2008 	Heard ;Mr S K Gnswmi1  Learned 
'r unel Opealrlirrg for Uie pphcnt and 

5'MrsM,Das, learned Counsel 	for 
the Respondent Organisation

~ppAmr jng  
In course of 

:'iharing of the matters  MrSK.Goswarni has 
• 	expressed his desire to withdraw the 

present application in orderj to approach 
(LL rj 	.. 	 ..... the •Rponden!s to 	-bliet .t . the 

S 	
'- -.------ 	 • 

2 	 Apphcant in terms ofertam provvions of 
S 	

the C.RW.D. Manual. Slice the Applicant 
J rishes to withdraw thi — ase1  he Is 

• 	 .S• 	
S 	 I permitted todoso. 

t4 	 &¼cQJCc+• 	
., 	

S 

'7 	Accordrngly 	this 	case 	stands 
 

S 	
. 	 dismissed.berng withdrawn. No costs. 

• 	fT7TT, 
S  ..n 	 .• 	 .• 	 ..(R.c:anda) 	 ohan) 	

S 

Member(A) 	Vice-Ohairman. 
—-----.-.. . 	 nkm 

-S--S 	 ,.. 	S.,.•  

-. 	 . 

• 	J 	I/&t; 	:" 	

' 

•9L 	
- 

• c 	
• 	 S. 	• 

SI6jI/A 	 . 	 S  

/A1 A/4-v' 	 • 	 S 	 • 

• 	
• 	 . 	

• 

c%: 	';7' 	• 	• 	 S 	
.:.. 	 • 	 ., 



d 
Fi• 	. f. 

4 
	

Cetia1 \d1iLi 

/ 4 

4 
c' 1 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH; 

GUWAHATI 

(An application under Section 19 of Administrative Tribunal Act, 1985) 

O.A No. 	of 2007 

Shri Tapan Chowdhary, 

Applicant 

-Versus- 

Union of India & Ors. 

Respondents 

LIST OF DATES & SYNOPSIS OF THE APPLICATION 

05.05.83: Applicant was offered appointment as Stenographer(OG) 
after Selection made by the Staff Selection Board and 
petitioner . .joined in the Service on 
17.05.1983.(ANNEXURE,- I). 

27.03.95: Office order regarding promotion of the applicant as 
Stenographer Gr.II and posting at Silchar.(ANNEXURE. 
-II). 

10.04.95: Applicant submitted representation to the Superintendent 
Engineer, Co-ordination 'Circle(EZ) to consider his case 
of posting for Assam Central Circle, Guwahati as 
because petitioners father was suffering from Cancer. As 
a result he was not in' a position to join at Silehar. 
(ANNEXURE - III) 

20.10.97: Applicant again flied a representation to the 
—Superintendent Engineer, Co-ordination Circle (EZ) 

through proper channel to consider his case for posting at 
Guwahati d to family problem s.(ANNEXURE -V) 

28.04.00: Applicant, was again promoted 'to the post of Stenographer 
• • 	...-Gr. -II and posted at Tezpur.(ANNEXURE - VI) 

25.01.00: . Applicant filed representation through proper channel to 
consider his case for posting at Guwahati due to problem 
o.his family. (ANNEXURE- VII) 



- 

20.04.00 : Applicant's representatin for posting at Guwahati. 
(ANNEXURE-Vill) 

28.12.99: Office Memthandum regarding sanction post of GR.-I, 
Gr.-II and Gr.-III Stenographers at different locations. 
(ANNEXURE-XI) 

20.07.95 : Office Memorandum regarding direction' not to utilize 
lower grade workers in a higher post. (ANNEXURE - 
XII) 

11.09.00 : Order of posting of the applicant at ACC-I, Guwahati 
against sanctioned post of Stenographer Gr.-I. 
(ANNEXURE- XIII) 

12.02.01 : Applicant representation stating that he was allotted 
response in a Or. -I post though he was a Gr. II 
Stenographer. 
(ANNEXURE - XIV) 

28.02.01 : Applicant representation forwarded by Superintendent 
Engineer for promotion to the Gr. II Stenographer. 
(ANNEXURE XVI) 

04.03.05 : Request for grant of Honorarium to the applicant for the 
year 2003-2004 and 2004-2005 for working in Gr.-I post. 
(ANNEXURE - XVIII) 

19.08.01: Applicant was granted Honorarium of Rs. 1,5001-. 
(ANNEXURE - XIX) 

20.04.05: Applicant was granted Honorarium for working as a Gr.-i 
Stenographer for the year 2004-2005. (ANNEXURE - 
XX) 

17.10.06: Office order of promotion of the applicant to the post of 
-Or.-Ji Stenographer and posted at ACC -II, Guwahati. 

(ANNEXURE -. XXI) 

17.11.06: Applicant's representation through proper channel for 
seniority in Gj,Stenographer with consequential 
benefit. (ANNE) .E-XXII) 

21.11.06 : Applicant representation was forwarded.; 

21.12.06 : Request for fixing seniority as stenographer Gr.-II was 
rejected by this office order. (ANNEXURE - XXIII) 



-J 

4 . 	. 	. 

A 'T r r c' 
.• 	 . 

Under the facts and circumstances stated 

hereinabove, applicant begs to submit that the 

---
1_. -------------- oruer D wnicn appiicant s representation for 

• . 	. 	 seniority and consequential benefit is rejected .  is 

1 k1 ft h 	l,prl ata4 uf1irrih, 	 h 	rr-r.fgrl 
1tLJ1'..' L'./ t/ 	4ILJ U.1L 	4LL1'J1 1J 11(4J P../%  4II 

to fix the seniority with consequential benefit 

above the juniors who were. promoted to the Post 

of Gr.-H Stenographer. 
Tm.-, fl yt r fi nfl n fin a 'I TV, n r, C. fl IN I tKIM UKL)1K t'KA Y tI) rUM 

Pending disposal of the application your Lordship 

may be graciously pleased to direct the authorities 

not to promote the junior to the applicant to the 

post of Gr.-I Stenographer who has joined earlier 

i.-. 4-t. 	t..i- 	f'. IT 	..(' 
- . 	. 	• 	 Lu Ui 	tppnt.aiit. iii n . -n rust. ui niiugiapiici 

from Gr.-III Post. 	 - 

\U¼ 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH; 

'~j  

GUWAHATI 

(An application under Section 19 of Administrative Tribunal Act, 1985) 

Title of the case 	 O.ANo. 	of 2007 

Shri Tapan Chowdhary : 	Applicant 

-Versus- .. 	 . 

Union of India & Ors. 	 Respondents 

INDEX 

Sl.No. I  Annexure Particulars Page No. 
01 - Application. 1 - 12 
02 - Verification 13 
03 I Copy 	of the 	appointment 	letter 	dated 14-16 

5.5.1983  

04 II 	. Copy 	of 	the 	promotion 	order 	dated 17- 19 
27.03.1995  

05 III Letter of the Applicant dated 01.04.95. 20 
06 IV Copy 	of 	the 	promotion 	order 	dated• 21-23 

16.09.1997.  

07 V Letter of the Applicant dated 20.10.97 and its 24 and 25 
forwarding letter.  

08 VI A 	copy 	of the promotion 	order 	dated 26 and 27 
28.04.2000. 	1 

09 VII Letter of the Applicant dated 25.0 1.2000 28 
written before issuance of the promotion 
order dated 28.04.2000.  

10 VIII Letter of the Applicant dated 20.04.2000 31 
written before issuance of, the promotion 
order dated 28.04.2000.  

11 IX Letter of the Applicant dated 0 1.05.2000. 32 
12 X The letter of the Executive Engineer, AAWD, 33 

dated 01.05.2000.  

13 . 	 XI Copy of the Office Memorandum dated 34-36 
28.12.1999.  

14 XII Copy of the office memorandum dated 37 
20.07.95.  

15 XIII Order posting dated 11.09.2000. 38 
16 XIV Copy of the letter of the Applicant dated 39 

12.02.2001.  

17 XV Copy of the letter of the Applicant dated 40 
20.06.2002. 	 - 

1:8 XVI Copy of the letter of the Superintendent 41 

- 



Engineer dated 28.02.2001.  
19 XVII Copy of the letter of the Executive Engineer 

dated 20.08.2002. 
42 

20 XVIII Copy of the letter of the Executive Engineer 
dated 04.03.2005. 

43 

21 XIX Office order dated 19.03.2001. 44 
22 XX Office order dated 20.04.2005. 45 
23 XXI A 	copy 	of the 	promotion 	order 	dated 

17.10.2006. 
46 

24 XXII Letter of the Applicant dated 17.11.2006. 47-49 
25 XIII Order of rejçction i.e the impugned order 

dated 21.12.06. 
50 

"4,  

Filed by 

pyf 'i4a 
Date: 2'roi , 	 Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH; 

GUWAHATI 

,.AZ 	 I LIII 	i 
II I LI.Ly, .1 I £ 	L, i  

(An Qnnflotrp undr Section 19 of Adqi3frQfh7 TrjbuflQJ Atf 19\ 

O.A No. 	of 2007 

Shri Tapan Chowdhary, 
Stenographer Gr.II, 

Assam Central Circle II, 

Central Public Works Department, Guwahatj. 

Applicant 

-Versus- 

Union of India 

Through the Secretaiy, 

Ministry of Urban Development, 

Nirman Bhawan, New Delhi - 110011 

The Director General of Works, 
CPWD, Nirman Bhawan, 
New Delhi- 110011. 
The Additional Director General (ER) 
CPWD, Nizam Palace, 
Kolkata - 700 020 

LI T1ip inrnfn4, Pnainr C 	r(jlnQfl(\fl Ciri'1 (1'p -r. .& IL U 	 III L'SI1%4J.11f 	 %..'J UI %4111L1LzsjJL 	 JI 

CPWD, 2' MSO Building, Nizam Palace, 1 7th Floor, 
24/4, A.J.0 Road, Kolkata -700 020 

Respondents 

1. Details of Application against which the present Application is 
made: 

Applicant was offered appointment in the post of Stenographer 
grade (O.G) by letter dated 5/5/83, after selection made by the staff 

ie- 

4' 
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selection and according to the Offer of appointment petitioner 

joined as stenographer (OG.) on 17.5.83. Subsequently petitioner 
was offered promotion to the post of stenographer grade II, in the 

year 1995 and posted at SCC Silchar, against existing vacancy. 
After getting the promotion order petitioner has submitted 

representation to accommodate him at Guwahati as because 

petitioner father was suffering from cancer and there was non to 

look after him at Guwahati as because father, of the petitioner was 

getting treatment at B.Barua cancer institute, after submission of 

the representation authority has cancelled the promotion order and 

again posted at AAWD/ Guwahati without considering the 

• representation submitted by the petitioner. Finding no alternative 

petitioner has joined in the place of posting. Subsequently 

petitioner was again promoted to the post Stenographer Grade —II 

• by order dated 23/7/97 and posted at Coochbihar. Then also 

petitioner submitted representation stating that petitioner's father. 

was suffering from cancer and other family problems and 

requested to make posting at Guwahati. But authority in spite of 

the representations did not consider his case. In the year 2000 

petitioner was again promoted to the post of Stenographer Grade I1. 

by office order dated 28/4/2000. This time also petitioner 

submitted representation but authority has not considered his 

• representation. After these repeated representation petitioner 

earlier promotion order was cancelled and he was posted at ACC-I, 

Guwahati against sanction post of Gr-I and from this date on 

petitioner is working in the said post. In the year 2006, by Office 

order dated' 17/10/06 petitioner was again promoted to the post of 
• Stenographer Grade-Il and posted at Acc-II, Guwahati. After 

getting the promotion order petitioner has joined in the present 

place of posting. That on 17/11/06, petitioner submitted 

representation to accord seniority as Stenographer grade II above 

the immediate juniors. But authority has rejected the prayer of the 
petitioner by ORDER NO. 21(603 )/SE(C)IEPJCDN-VIJ2006!7 
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dated 21.12.2006 issued by the. Superintending Engineer, Co-

ordination Circle (ER), CPWD, 2nd  MSO Building, Nizam Palace, 

17th Floor, 234/4, A.J.0 Road, Kolkata -700 020 * impugned and 

Annexed as. ANNEXURE - XXIII. 

Jurisdiction: 

The Applicant declares that the subject matter of the application 

is within the jurisdiction of the Tribunai. 

Limitation: 
The Applicant submits that, the application has been filed within 

the limitation period as prescribed under Section .21 of the 

Administrative Tribunal Act, 1985. 

Facts: 
4.1. That the applicant is a citizen of India by birth and as a citizen 

of India he is entitled to the right and privileges guaranteed by the 

constitution of India and entitled to all legal, fundamental and 

statutory rights and rules guaranteed by other acts and rules.. 

4.2. That the Applicant begs to state ,that he joined as Stenographer 

(OG) on 17th  May, 1983 in the Assam Aviation Works Division 

under Assam Central Circle, CPWD, Bamunimaidam, Ouwahati. 

He is still working under CPWD and all through these 23 years, his 

services, were utilised by the department by conferring various 

responsibilities to him. 
A copy of the appointment letter dated 05.05.1983 is enclosed 

herewith as Annexure - I. 

4.3. That it is humbly stated that in the year 1995, while the 

Applicant was serving as Stenographer Gi. III under Assam 

Aviation Works Division, CPWD, Guwahati, he received his first 

promotion order dated 27.03.95, whereby he was promoted to the 
post of Stenographer Gr. II and his posting was made at Silchar. 

But the Applicant was not in a position to go to Silchar to accept 

the promotion order as because he had some personal 

responsibility towards his parents and his unmarried sisters, who 

were regidin, at Diriiarh. His f1$her was Rufferino from hrn 

I 
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- 	_4 4-t 4- 4- 	I.._ 	....14 _e..i ..1 1 	 - aiicer at tHat tiifl las a resuu oi wmn iie expli-eu iawr on in tflt 

month of April, 1996) and was getting treatment at B.Barua Cancer 

Institute, Guwahati, by staying with the Applicant and as a result 

petitioner was not in a position to move from Guwahati. Moreover 
1. - f - -. 	 4- 4-.. 	.1. 	 1----- t 	- ne nas to make irequerli traveis to iiiorugarn anu tnougn uurmg 

urgencies, these problems can be easily attended from Guwahati, it 

is equally difficult to do so from Silchar due to lack of proper 

communication facility. So, it can be seen that the Applicant's 

problems were of serious nature. The Applicant made a written 

request to the Superintendent Engineer, Co-ordination Circle (ER) 
vide letter dated 10.04.1995 to consider his posting order on 

promotion at Guwahati, so that he can perform his official 

responsibility efficiently with his family problems. But his request 

was not considered and as such he could not avail this opportunity. 
However, this is evident from the order dated 27.03.1995 that there 
was a vacant post of Stenographer Gr.II at Guwahati. But without 
considering request of the Applicant for posting on promotion at 

Guwahati, an employee from Agartala by the name of D. Roy 
Barman was shifted to Guwahatj. 

A copy of the promotion ordd dated 27.03.1995 and the letter 
of the Applicant dated 01.04.95 are enclosed herewith as Annexure 
-II and Annexure - III respectively. 

4.4. That it is humbly stated that the Applicant received another 
promotion order dated 16.09.97 while he remained in the same 

post of Stenographer Gr. - III under Assarn Aviation Works 

Division, CPWD, whereby he was promoted to the post of 

Stenographer Gr. II again and his posting was made at Coochbehar 

this time. But the Applicant's father, who was suffering from lung 

cancer, ultimately expired on April, 1996 and his widow mother 
along with his unmarried sister were staying at his hometown at 
Dibrugarh. Moreover, one of his unmarried sisters was staying 
with him at Guwahati for study. It is quite natural that a person, 
who could not avail his earlier promotion when he was posted at 

I 
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Silchar, would not be able to move to another plae'like 

Coochbehar under the abovementjoned circumstances. And even if 
he does so, it would not be feasible from pecuniaiy point of view 

to maintain three establishment that is, Coochbehar, Dibrugarh and 

Guwahati with such a meager pay. Thus, the Applicant made a 

written request to the Superintendent Engineer, Co-ordination 

Circle (ER) vide letter dated 20.10.1997 to consider his posting 

order on promotion at Guwahati as and when the new post of 

Stenographer Gr. II is sanctioned. But his request was not granted 

for second consecutive time and he was compelled to remain at the 

post of Stenographer Gr. III. 

A copy of the promotion order dated 16.09. 1997 and the 
letter of the Applicant dated 20.10.97 are enclosed herewith as 
Annexure —IV and Annexure - V respectively. 

4.5. That the Applicant received the third promotion order dated 
12 nn nnn 7lcrl-vt, 	iiio nt mrfprl tr fhp t'rf eif , I.) • 'JF .4. 	V I1%1(JJ 1 	Vt U.) 	tJILItJ 	ItJ L11% }rti.) I JI Li L%d11JE,1  (4}.? WI 

Gr. If and posted at Tezpur. The Applicant was himself suffering 

from many diseases for which he was undergoing treatment and 

these treatments were possible only. at Guwahati because of 
availability of doctors and other medical facilities. Moreover, he 

had to make frequent visits to his hometown at Dibrugarh as his 

widow mother and unmarried sister was residing there. Further, 

one of his unmarried sisters was staying with him at Guwahati, 

whom the Applicant has to look after. For all these reasons, the 

Applicant Tb regularly submitted representation to the 

Superintendent Engineer, Co-ordination Circle (ER) for a 

promotion order at Guwahati. Amidst all these, for the third 

consecutive time, he was 'ordered to accept the post at a place other 

than Guwahati even though he had been requesting for a promotion 

order at Guwahati. The reasons for his request were always 

reasonable enough but the department never considered it and he 

remained at the post of Stenographer Grade III even after 17 years 
of praiseworthy services towards the department. The Executive 

b 
4 
I 
U 
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Engineer of his department also requested the Co-ordination 

department vide letter dated 27.01.2000 to consider the Applicant's 

posting on promotion at Guwahati. 

A copy of the promotion order dated 28.04.2000 is 
enclosed herewith as Annexure—VI and the letters of the Applicant 

dated 25.01.2000 and 20.04.2000 written before issuance of the 
present promotion order and the letter dated 01.05.2000 are 

enclosed herewith as Annexure-Vil, Annexure-Vill and Annexure-

IX respectively. The letter of the Executive Engineer, AAWD, 
ibitM (U ( '(flO , i1n nlnI herewith 	Annpyiirp —Y 

4.6. That the Applicant submits that he had been holding the post of 

the most senior Stenographer at Or. III and as such if there were 

any vacancies at Guwahati, he has a right to claim posting at 

Guwahati. But for some unknown reasons, the department 

transferred the Applicant to Tezpur whereas employees who were 

junior to the Applicant were promoted and allowed to retain the 

vacant posts at Guwahati. This is apparent from the 

abovementioned promotion orders that Sri Praloy Kar and Shri S.K 

.Laskar, who were juniors to the Applicant, were promoted along 

with the Applicant for the first time on 27.03.95 and second time 

on 16.09.1997 and they too had not availed the promotion on both 

these occasions. But by the promotion order dated 28.04.2000, 

both Sri.  Praloy Kar and Shri S.K Laskar were posted at Guwahati, 

whereas the Applicant was posted outside Guwahati even though 

he was senior to both of them. After the promotion order dated 
28.04.2000, a post of Stenographer Gr. II was lying vacant at 

Guwahati and by a mala fide decision, the department promoted 

Smt Banani Chakraborty to that post by a separate order and 

thereby depriving the Applicant to avail his promotion. This 

prejudice action of the department not only cost the Applicant his 

seniority but also demoralised him by making him junior to such 
person who were junior to the Applicant. Instead of rewarding a 
prn fr hs srity and efficienry in dischrin the 

I 
k 
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responsibility, the department penalised the Applicant by denying 

his bonafide rights before awarding the same to those employees 

who were junior to the Applicant as Stenographer Gr.Ill. 

4.7. That it is humbly stated that the Applicant was compelled by 

the department to work against the sanctioned post of Stenographer 

Gr. II at Assam Aviation. Works Division, CPWD from 28.12.1999 

to 0.2.10.2000 even though he was posted as $tenographer Or. III. 

The Applicant was forced by the department to work on the post of 
higher responsibility and no change in his duties was made even 

after his junior, Mr. S.K Laskar joined as Stenographer Gr. II at 

Assam Aviation works Division. 

A copy of the Office Memorandum dated 28.12.1999 is 
enclosed herewith as Annexure - )U. 

4.8. That the Applicant begs to submit that he was transferred to 
Assam Central Circle - I, Guwahati, vide order dated 11.09.2000, 

as Stenographer Gr. III in the, sanction post of Stenographer Gr. I. 
As per norms and as per office memorandum dated 20/07/95, a 
junior cannot be transferred and posted in a higher rank but the 

authority has utilized the service of the petitioner in the higher 

grade i.e. grade-I post of Stenographer. As if the earlier prejudice 

actions of the department were not sufficient, it further hardened 

the duty of the Applicant by making him to work on a post of 

much .higher responsibility and that to without the benefit of any 

promotion during his last 17 years of service. But as a dedicated, 

responsible and obedient employee, the Applicant discharged his 

duty in a devoted way to the best of his ability for almost six years 
from 03.10.2000 to 18.10.2006. 

A copy of the office memorandum dated 20107/95 and 
the order posting dated 11.09.2000 are enclosed herewith as 

Annexure - XII and XIII respectively. 

4.9. That the Applicant requested co-ordination unit of the. 
department vide letter dated 12.02.2001 and dated 20.06.2002 to 
post him at the vacant posi of Stenographer Gr. III at Guwahati 

j 
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Electrical Division No. 1. The request of the Applicant was 

supported by the Superintending Engineer (vide letter dated 

28.02.01) and the Executive Engineer (vide letter dated 

20.08.2002). But for reasons unknown, despite submission of 
representation by the Applicant, the department had not bothered 

to pay any heed to the request and the Applicant was compelled to 

continue discharging duty on a post of higher responsibility. The 

department thus continued with its non judicious action of posting 

of lower categoiy staff, to the responsibility and duty of higher 
tpanrv hv nqqic,nina inhc whh tlw Ann1irnt w nrbt ntit1pd t qfr *ja J .,#J t..J.Jasssaa 	J *1 *fla Vt Lfl SAfras ' a 	 t, ,. 154.2 SA 	'ASt.St,L 	t,*,# 

perform while the post of the entitled category remained vacant. 

A copy of the letters of the Applicant dated 12.02.200 1 

and dated 20.06.2002 are enclosed herewith as Annexure -XIV 

and Annexure - XV respectively. And the copy of the letter of the 

Superintendent Engineer dated 28.02.2001 and Executive Engineer 

dated 20.08.2002 are enclosed herewith as Annexure - XVI and 
Annexure - XVII respectively. 

4.10. That the Applicant humbly submits that though he was at the 

receiving end of a prejudiced decision of the department, yet he 

continued to discharge his duty as an obedient and responsible 

employee and even the Executive Engineer, Assam Central Circle — 

1, CPWD, Guwahati, in his letter to The Chief ,  Engineer (NEZ) 
•dated 04.03.05 recognised the merit of the Applicant which is 

beyond the sphere of a Grade III Stenographer. The Executive 

Engineer also requested in his letter for grant of Honorarium in 
respect of the Applicant. The department too accepted this 

recognition of merit by granting the honorarium vide order dated 
19.03.2001 and 20.04.2005. 

A copy of the letter of the Executive Engineer dated 
04.03.2005 and the order dated 19.03.2001 and 20.04.2005 are 

enclosed herewith as Annexure - XVIII, Annexure XIX 
Annexure - XX respectively. 

& 

( 
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4.11. That the Applicant submits that he had been ultimately again 

promoted as Stenographer Gr. II vide order dated 17.10.2006 and 

posted at Guwahati and he had availed the promotion and joined 

Assam Central Circle No. II, Guwahati. The Applicant became 

eligible for the post of Stenographer Or. II in the year 1995 when 

he received the first promotion order but he could avail the 

promotion order only in the year 2006 and as a result he lost his 

seniority by almost 11 years. The Applicant was not only denied 

seniority but all through these 11 years, the department exploited 

• him by assigning responsibility of higher category. As such the 

Applicant made a request vide letter dated 17.11.2006 to restore 

his seniority as Stenographer Grade II before his immediate juniors 

and for allocation of his entitled promotion to the post of 

Stenographer Grade I. But the department denied his request vide 

impugned order dated 21.12.06. 

A copy of the promotion order dated 17.10.2006 and the 
letter of the Applicant dated 17.11.2006 and order of rejection the 

impugned letter dated 21.12.06 are enclosed, herewith as 

Annexure-XXI, X)UI, and Annexure —XXIII respectively 

4.12. That the Applicant humbly states that during his last 23 years of 

service, he had always tried to give his best to the department and 

his sincere and hard work had already been given recognition by 

the department. However, the Applicant was not only denied his 

entitled seniority but he was also exploited by forcing him to work 

in a post of higher responsibility by the department inspite of 
repeated request being made by the Applicant for posting him in 

his entitled post and all through this period that post was lying 

vacant at Guwahati. 1t must be mentioned here that as per 

Government Circular! Office Memorandum, lower graded staff 

cannot be utilised to the upper graded post but the Applicant was 

compelled to do so by the department. As per CPWD Manual 
regarding seniority on promotion, "The procedure of determining 

of sgn*ority on promotion to h;hcr grades is plained in detail in 

& 

1° 
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the Ministry of Home Affairs O.M No. 9/1 1/55-RPS, dated 
22.12.59. In general relative seniority of persons promoted to 

'Selection posts' will be in the order in which they have been 

recommended for such promotion by the Departmental Promotion 

Committee; and for non-selection ......................posts seniority of 
persons considered fit for promotion at the same time shall be the 
same as the relative seniority in the lower grade from which tbe; 

have been promoted. When a person is superseded by his junior 

dueto his/ her being found unfit at a particular time but promoted 

subsequently on being found fit, he/she will not count his/her 
• 

	

	seniority in the higher grade above the junior who had superseded 
him/her." Under the above facts, petitioner's application for 

•  seniority should be considered. by the authority as because 

petitioner was recommended for promotion in the year 1995 and he 
was not denied promotion nor superseded by his junior due to his 

being found unfit at particular time. As such the petitioner is 
• 

	

	entitled to seniority in Grade II posts above his immediate juniors 

who were promoted to the Grade II posts on earlier occasions. 

The impugned order dated 21.12.06, it is humbly submitted, 

is therefore, not legally sustainable in the eye of law and liable to 

be set aside and quashed and petitioner's seniority in Grade II 
posts should be restored with consequential benefits. 

4.13. That the fairness of the Administrative justice is not observed 
by the respondent. 

4.14. That under the facts and circumstances mentioned above, the 

Applicant most humbly and fervently prays that Your Lordship 

•  may be pleased to look into the matter sympathetically and also be 

pleased to do justice to the Applicant by decision and order for his 

grievances redressed by setting aside and quashing the impugned 
order dated 21.12.06 and for this act of kindness, this humble 

applicant shall remain ever grateful and be highly obliged. 
• 	4.15. That this petition has been filed .bona fide and to secure ends. of 

• 	 justice 	• 

- 

t 
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5. Grounds for relief: 

5.1. For that the said decision has been taken in violation of the 

principles of natural justice by cryptic, non-speaking and arbitrary 
order. 

5.2. For that the respondents have acted arbitrarily without 

examining the case of the Applicant on its true perspective and 

without considering his loss of 11 years of seniority and the fact 

that the department had exploited him by assigning responsibility 
of higher category. 

5.3. For that the respondents have violated Government 

Circular/Office Memorandum by engaging lower category staff on 

post of higher responsibility/category. 

5.4. For that the impugned order was unreasonable and .without 
application of proper mind. 

5.5. For that authority has violated the provision CPWD Manual 

regarding seniority on promotion. 

5.6. For that authority has violated the established provision of laW, 

as well as violated fundamental right guaranteed by Article 14 and 
16 of the Constitution of India. 

5.7. For that the action of the respondents stated in the impugned 

order has invited "miscarriage of justice" and "unfair play" of 
action. 

5.8. For that there is no element of public interest in the impugned 
order. 

Details of remedy exhausted: 

The Applicant humbly declares that he has submitted 

representation but it was denied by order dated 21.12.06. Failing to 

get his grievances redressed he has come to this Honorable 

Tribunal for having justice which is efficacious and there remains 
no other alternatives to get justice. . . 
Matters not previously filed or pending with any other Court: 
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Ille 	

U 14 
kIppIlcallL ueiares UIUL fie nas IIOL uieu ally Ouier application 

or case regarding the matter before any other Tribunal or Court and 	 U 
no such case is pending in any Tribunal or Court. 

. Relief sought fbr: 

The order dated 21.12.2006 is liable to be set aside and quashed. 

To issue necessary directions to the respondents for fixing of 

seniority of the Applicant as Stenographer Grade II from the 

year when the department first adjudged the Applicant for that 

post, that is, the year 1995. And on the basis of his seniority, 

promote the Applicant to the post of Stenographer Grade I. 

Cost of the application. 

Any other relief(s) this Honorable Tribunal may deem fit and 
proper. 

9. Interim relief: 

Pending disposal of the application, the Applicant prays for 

following re1ief 

9.1 That the Honorable Tribunal may be pieased to direct the 

authority not to promote any other Grade II stenographer to 
- 

the post of Grade I oflicer who were junior to the petitioner ---------- 
in Grade Ill post pending disposal of the application without 
considering the case of the petitioner. 

10..................................... 

This application is filed through Advocate(s) 

11 .Particulars of the I.P.O: 

I.P.O No. 

Date of issue 

Issued fu 

Payable at 

12.List of enclosures: 

01 

As given in the index. 
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VERIFICATION 

I, Sri Tapan Chowdhury S/o Late A.R. Chowdhur, Aged 
ihniit 45 veirs nresentiv work-ino is Stennrnher Gr -H Assm 

Central Circle No.2, D.S. Mansion, R.G. Baruah Road, Guwahati - 

5, applicant in the instant original application , do hereby verif,' 
that the statements made in paragraphs are . . .1. to. . ............... 

true to my knowledge and those made in paragraph 
No. ............ ............................... are true to 

my legal advice and I haVe not suppressed any material facts. 



t) 	gver*ut ot XrL* 	 ALJ 	 G 
c.*tra/PubLto Work •$rtt ,.V ' LFe 

N/.LXI 

•,-- / 

hr a,t Chowhury a ao.in.e of the 8taff s2.eotio 

Coaniieoion .(ii,i.&.) £.giotrttiOfl No. 42s.5OO5Ot. barby off.rd 
a purei' tiprqryappO1.Ateflt se Jt.aographor(O.G.) until 
fürtb*r or4jrg onf.ringcnhimnO right of on n.tr*tLOn on the 
f .ii:owi. niierm tnd oondit iOta 2- 

An initial pay of •Rs.330 p,a.i4.the ionic of b.330-40- 
138O.uE.1 2-5OO-B4 5-560/- pl4Ua1 	*OI& as 
adaissibJ.s. 
The sppotntaent will take eUoct trom ihe AMe be 
aotual joine dtity. 	 - 
No travelling allowance: will be paid. ior joining thuS. 
appointment. 
The appointment carriee with it the liabi14t to serve 
in may part of India or octeid. where th e  .P.W.D* hoe 
an' orgnntaattkft.. 	' 	- 

e.rvioe mrs liabl, to be ter1nated b the Govt..; 
at iny time withoit 	igvinsny. ea5Ons but ordinarily 
one month notto. will b• giVen. lf,-bowev.r, be/.P" 
vishe to r.eign, be will have to eubi!tit his resignation 
and wait for it. acceptance by the Governaent. In OOI• 
be ose away without Its accepte ace, he wii.l be.$reated 
as hwuingba.n 4j511,osdfrDaeerYtCS with a 
ficatton for future employment ur.de the Central aovt. 

\ 4. 	?e in xeqiired to pro6.ce a oertLftote of character 
from a :tipndery let clove 	agistrati) 
(including a Dietriot Megietrate or aSub-DtPi$iOn*l 
Magistrate) or,troa two Gaettsd Officers who *ze known 
to himfOrtk&].ant this'1. ycarc iatAot related to him 
before he te'*Uaw.4 to jota thi a.ppoLeirent. 
Origirtal.oertifio&tC and te.timOeiu1! in et.pport of his 
qualification, exp.rtaoe and age shoud be produced 
bcf ore joining duty. 
It he has been •Rployed aywhers previc*uoly, he will 

' have to Ambeit a discharge certificate froe his 
• last •mloyer. • 

9 • 	In caseit La 'ro.d after th• accept ance of offer and 
appointment that he is diemiosed *=Aoyqo of , tho mba 
or 3-tate Govt., dtqueiLfying iza for futui: .rap].orment 
under Gov.rnnt or that ho has Obtained employment 
by deceit he will be dismissed fro, service without 
any reanar*tiofl. 

10. 	He is an Indian National. 

11 • 	He will not keep two wives at any tue throughout his 
oer'vice. 
His aervi001 will be terminated if ha. 1.' found to be 
an aicOboliet. 
Ms will bav to tke an oath of allegiance to the 
Conetitution of India, at the time of taking up of the 
appointnt. 

14 • 	His appóiti.nt viii be provisional subject to his 
çharnotr *fl&*flted.nt0 being certified by the Police 
Authoritise and h. being declared me4ical1 fit. 

15 • 	He is roqueated to, produce a medical certificate from 
Citl Surgeon or equivalent to the Smie etotus boore 
taking u'p e.rviai. 

(I Lr- • 
\.dL .•1kJ1' 	• 	 • 	 I • 	y 	Contd....2 

• 	 0 	 4 	 • 	 • 0 	 • 	 •' 	 -. 	
0 



(Sr. a.D.GrJPTA) 
8up.rinton4t nj 3jnser, 

Assan o.ntrai Ujro]*, 
GnubatF121. 
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W'will be on prbttOfl f OX' a p.iOd of 2 v.**s .md 
to be .xtinded by the 1ppoi*ttng *thOX'itY

,  

On his sseunptiOS ot4tY, he aüt app3, toth..Rtate 
Offioex! for Gov$. &ooOd*tiOfl in the prisaribed from 
(ih.r••YCT it .xiete) withift a week in order to be  admissible 
•giblI to draw Rouse flent 

illO!Oe as 

uMer the Rulee (in the event of such a000alOdattoft 
beinE not available) fstlin.g Which no Rouse itsrtt AUO 
vano* will be paid to bin. 
E.wilI have to ftU in a t.claratl0fl of tesaporarY 

on j oining the D,pirtnefit. 

Re will be govsrnsd by the 8ubQrdiflFte 
3irvtO4e 

& AppOi. Ruieø stc. as franid by 
DUCLPlius 
the Go,eXflaee.t of IMia from 	to tine0 

lie will have to give 4.tet].a of bin eovalS.& iaev*bl5 
property within 4 weeks from the Late of his 

appointMent. 
• 3$*iI.1*r inforeatiO* will have to be frni*hø4 in ieapet 
of his fanily aeb,r8. 
as will not lesv* the DIp*TtZUtt an  an off'? being 
.eiV*d from any otbor D.psr*Snt where ho might have 
pplt*d before being aiaLn*tSt here ,, A180'116 will not 

&ppij direct for snj post outBt the CPWD. 

He will have to ivin his Hone Town .4salsratiOA within 

7 days. 
Schedule Caste ./30h.dU led Trib•s cdtdftt* will have 
to furnish a osrtifi*at0 in the pøibS4 fSa in 
vtipportL of oandidat*'R olete to belong to  4 SohodulSd 

His appoifitmelit vill be governed by the relevant rules - 	-' --- 	 to ties. 
rd orOers oi 
If any d.ismntiOfl given or if*ii*tiOfl furnished by' 
the oend.idat$ p'oveII to . files or U the candidate 
is found to have wilfullY suppr•S$5& any materials 
information, ha. will be liable to be r5EOVed fru 
serviOC and such other soti on taken as .GO,,1'flMCUt nay 

den nec0S9XY. 
If he aoceItLt the offer on the terms given above he 
shouldreP0Tt for duty to tb. tz.outiV* 3agtnse?s 
AooaUa Aviation Works I)jviaiofl, a ,p.W4èo. Gauh*ti'4 5 
on or beOre 20.5.03. If the a**lt*te fails to report 
fox' duty by the pr.nortbed dated, the offer LLU bS treated 
as oaneelled. 
The foreal eppoiliteent ord,r will be issued on his 

3 oining afteX' o.p3sting required fora*3ttSe$ by the of the Cenoerned Circle 
005 

¶ 
 

 

3no1O 

To 	• Shri Tapan Oltowt)u*TY, 
0/0 Zhri Amulyft Ranj*fl, OhewtbUX'7, 
New astSr Pars, $bbarMPfttb*fl, 
Near NslispOQian 1', 
P.O. Dibrugarh 
DIX Dibruarh (AvEanI. 
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SP7 to. 

1b. £egiaa Dir*otz (1.LL, &.L.0hawg, ot 3Ura1wk, 	 W&U-781  009 with rsf.r.moo to his 
dt. 23.4.83 

2 1 	The upsrjntabdi 	iinexu(COQ.) Qalctt& CsntraI. Circle No.1, O.1.94., Ca1cutt20 

TA. zctjys £$tee, Aaaam £'VjktjOQ Wcrco Djyj., C .2 • W.D., Guhatj1 0  
&ck.4Q 	 cr.c 

(sr. .. UP A) 
8ttpIriat,m4j 

ntZ'*1 rcle, 

5 .d3 



No.21(7)/Coord/Steno/.( 

rOFFICE ORDER 

Promotion/Posting order, of the following Stenographer 
Grade.III in the post of Sr.Grade Stenographer issued vide T.O. 
order No.21(7)/Coord/Steno/8 1 3 dated 12.4.94 is hereby cancelled 
due to refusal/conditional acceptance/non-receipt of intimation 
within stipulated period. 

- - 

No. 	N a rr e 	 Office to which attached 

1. S.N.iJpadbyay. 	 CCED-V/Cal. 

2. FNJi13taoharjee 	 CCD-III/Cal. 

3. A..K.Ghosai 	 SS 1,(EZ)/Cal. 

4. N.C1Dehnath 	 CCD-II/Cal. 

Conse9uent on the above cancellation, the following 
Stengrapher ¼ GrJII) is hereby promoted as Stenographer Gr.II 
on purely temporary basis in the scale of Rs.1400-401600-50-
23Lo-EB-60-2600/- from the actual date of assuminL charges to 
higher post until further orders. On promotion, they will be on 
probation for a period of two years. 

No. 	N a m e 	 Office to which attached 

"S7SrT 
Tebashis Ciatterjee 	 CCD-IV/Cal 

J,Roy Burman 	 IcD/gartala 

)-(Tapan Chowdhury 	 AAWD/Guwahati 

4. Proloy Kar 	 GED-I/Guwahati 

5. S.K.Laskar 	 GCEC/Guwahati 

The promoted Stenographer Gr.III will have to intimate his 
acceptance/refusal of above promotion/posting within 15 days 

• 	in respect of officials working at Calcutta and within 20 days 
• 	in respect of officials working outside Calcutta from the date 

of xiix isue of this letter. The controlling officers are hereby 
requested to ensure delivery of the promotion order to the 
particular person and to obtain written acceptance/refusal of 
promotion from the promted person and communicate the same to 
this office within the date specified above. No  
acceptance of promotion will be entertained. 

Contd. .2. 

ti  

• 	 •• 	• 
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promotion is receivédl from the promoted peraon Within the spec I-
fled date his promotion is liable to be cancelled without making, 
any further reference, The controJ.1ng ,f1cer i also requested 
if any vigilance/disciplinary case is pending or contemplated 
against the above prómotee, the effect of promotion should iiot. 
be  given to him and the fact may please be communicated to this 
office forthwith for further action. ihe promotee whO accepts 
promotion unconditionally, may please be relieved immediately 
without waiting for strbsti.tute with .a:.direc.tion:to move to, their 
place of posting, 	.. 	.. 	•. . . 	. 	. . . 	. 

Consequent on above promotion, thd folloVihL,  transfer/ 
postinof prornotee s are hereby ordered immediate effect in 
the interest of public.ervie, 	. 

No 	N a m e . 	From 	TO 	Remarks 

	

S7SrT - - . - 	 - -' -_ -. -. -• -_ 
	.. 	- -. 	- 	 - 

1. iDebashis Chatterjee.. .... ,CCD-IV . NCC.. . 	Against existing 

	

Ccua eampur 	vacancy. 

V 	2. .D.R0y Burnian 	. 	TCD . 	ACC. 
• 	 . 	 AgaE 	ahati.. 

30 Tapan Chowdhury . .. 	___ 	_____ . 	•. 	. 
• 	.. 	. 	at I 	1cr 

. Proloy. Kar 	..GED-i 	SS.WBE) 	. 
uwahti iliguri' . 

5. S.K,Laskar 	OCEC 	CCC 	: 	-dow- 

	

t6chbear 	. 
----------. _-. -. .-- - -.. 	- 	- - -. 	- -.. - - 

I.  I 	1 	/ 
SuThtendin€. Engineer,' 
Coord.iriatiofl ,Circle(EZ) 

..C.P.W.1D.,CalOUtta-20• 

.2P-Y_t:._ 	.. 	.. 	. 	. 	. 	 . 	., 	•. 	•' 
The Superintending .Engineer, Assarn*Cen.tral Circle,CPWD,UWah8ti. 

The Süperintending Surveyor of Vorks(EZ).,C?WD,CalCUttam 

The Stpéintending Engineer, Murshi.da,bad çeit.CLrcIe,CPWD, 
k Bexhanipur. 	: 	 . 	. 	. 	.. 	. 	• 
The Superinten&fl€; Engineer, Maidab Cent.Cr.c1e,CF,!i4 8h. 

5, The SuperintendirIg kngIneer, Cóbchbehar.' Centrl'CIrCle, 
C.P..D., Coochbehar. 	. 	 .. 	. 

6. The SperintendIng Engineer, Silchar Central Circle,CFWD, 
Silthar..  

7. The Superintending Engineer, £±rxg Siiiguri.Central 
C ire le-I, CPWD P  Siliguri. 	. . 	. . 

Contd. •.3. 

I 



. The &iperinten1rg 5urveyor n 

w  (~ 	
. ..' .. 

MrA 
9. The Superintending Engineer, Guwahati Cent.Elect.Circle, 

C.P.W.D., Guwahati. 	 i9 
10.. The Executive Engineer, Calcutta Electrical Divn.-V, CP\D, 

Calcutta. 

The Executive Lnginer, Calcutta Central Divn.-III, CPWD, 
Calcutta, 

The Executive Engineer, Calcutta Electrical Divn.-I, CPvD, 
Calcutta. 
The Executive Engineer, Calcutta Central Divn.II, CPWD, 
Calcutta. 

The Executive Engineer, Calcutta Central Divn.-IV, CPWD, 
Calcutta. 

The Executive Engineer, Tripura Central Divn.,CPWD4Agartala. 
The Exedutive Engineer, Assam Aviation Works Divn, CPWD, 
Guwahati. 

The Executive Engineer, Guwahati Electrical Divn-I,CPWD, 
5iwahati. 

18,/Ferson concerned (6Nos.). 
Regional Secretary, CPWD Non-Gazetted Office Staff Association 
Calcutta. 

Regional Secretary, CPWD Staff Association(EZ), Calcutta. 

EA to Superintending Engineer, 
Coordination Circle(EZ) 
CPP.W.D., Calcutta-20. 
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To 	

Dated, Guwahati the,1Ot Aprj1,1995, 

The Superintending Engineer, 
Co-ordination Citcj EZ), 
C.P..D..234/4 Acharya J.c. Bose Road, 
MSO Building, rizarn Palace, 
alcutta- 700 00. 

( Through EE/AAWD/CpwD/Ciwahatj.,l 5). 

Sub. :- Consideration of posting order on 
promotion at Qiwahati. 

Respected Sir, 

I would like to let you know that I am very 
much glad to receive the Office 0rder NO.21(7)/Cooi/S0/ 439 dt.27.3.95 wherein it is clearly mentioned that I have been promoted as Stenographer Gr.XI. Further, like to inform you that presently i am facing lots of problems with my 
parents and unmarried sister residing at Dibzigarh. Now, as and when any urgency arises at brugarh, I can easily attend my f4rnily members because of easier conminjoatjon facility. on the other hand, if I am posted at Silohar, it will not be possible on my pert to attend them promptly for lack of 
Communication facility. 

Secondly, if my posting is congi.ered for Assam Central Circle, Guwahati, Govt o  will, be benefitted by not payinq extra P.T.A., Pac}inq allowance , etc, to me. 

Thirdly.it is pertinent to mention here that 
I have been working in Assam Aviation Works Division, which 
is 30 KM away from the Office building of Aseam Central 
Circle, Guwahatj, 

In the light of the circumstances stated above, I fervently request your honour to kindly consider atleast 
that 

this tenure for Assam central Circle, my posting 
Guwahati so my 

as (ovt. 
family problems 
works could be 

will be over to some 
performed extent as well 

Smoothly. 

waiting Thanking you in anticipation, Sir, 
for your valuable order please. and eagearly 

Certified A;  

Adve 

Yours faithfuj y 
- 

TAPAN CHOIcDRURY ) 
Stenographer Gr.IIi 

A.A.W.D., C.P.W.D.,Qiwahetj.,j5 
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(R~ (p 
GOVERN€NT OF INDIP 

CENIRAL PUBLIC WORKS LEPIthTMT 

•4• 

No.21(7)/Coord/SteflO/9 6/C0 l/ 72. 
OFFICE ORIER 

.j:cj:- 

bate: /t 

Pronotion/PostinL order of the followifl Stenographer 
Gr.III in the post of Sr.rade Stenographer issued vide T.O. 
Order No. 21(7)/Coord/StenO/Ca1/bZ/97/567 dated 23.7.97 is 
hereby uancellec due to refusal/Cofldi1Ol acceptance/non-
receipt of intimation within stipulated period. 

Si-. 
No. 	N a m e 	 Office to which attached 

7ri 
PCD-I/CPVL/Fa tna 
CCD_VI/CFWL/Ca icutta. 
CCLV/CelcuttE. 

CED_v/Cp\L/Ce 1. 

CCL)-III/CP' D/Ca icutta. 

LK.Ghosal 	. 	

SSW(EZ)ICPVVb/CalCUttE'. 

N..Le1 nath. 	. 	 CCD-IIj CPWLiç a Lcutta.  

Consequeiit on the above cancellaiOfl, the followiJiL 
Stenographer Gr,III is hereby promoted as Stenoraher Gr.II 
on purely ten1porary basis in the scale of Ks.14CC-4C-l6(( - 5( - 
23UCEB6C-260O/- from the actual date of assuming charges tc 
hiLher post until further oraers. On promotion, they will La on 
probation for a period of two ye.Lrs. 	 - 

Si. 
No. N a m e 	. 	

. 	 Office t which attached 

. G.S. Roy 	 GCb/CP\L/Gangt6k 

Tapon Chowcihury 	. 	 Ai.\L/CPWL/GaUhE t1  

Pralcy Kcr 	 ... 	
. 	 GLL_I/CFWL/GUhcti. 

S .K. La sk r 	 GCLC/CPWL/G uh ti. 
Jr'rf.)r /r!.,,h+ i 

5, 	J. K. Be idye. 	 - vw, 

6. Ardendu hutta 	GLL_II/CPWL/GaUhati. 

The promoted Stenogrejher Gr.III will have to intir.ate 
his acceptance/refusal of al:ove prcmotion/OSting within 15 
days in respect of officials workin at Calcutta and withiri 
20 days in respect of officials x crkinL outside Calcutta from 

Conid., . 2. 

T 
cLj 

.. 

M.F.N. Sinha 
Smt. Tapati Royô 
Supriyc ChattEtpadhyay 

S.N.Upadhya 
B.N.Ehattecharjee 



the date of issue of this letter. The contrullint officers ore 
hereby requested to ensure aeldvery of the promotion order to 
the particular person and to obtain written acceptance/refusal 
of xkxve rromotio'n  from the romoted person and communicate the 
same to this office within the bate specified above. No COfldi -

tional acceijtance of promotion will ic entertained. 

In case no intimation of acceptance/refusal of above 
rorr:otion is received froC the promotea person within the sped- 

tied date his promotion is liable to be cancelled wthout maki-
ng any further feferenceThe ccntro.ilind officer is also 
rquested ifany vigilanc/discip1inary case is penciinL or 
ontemplCted"c.ainst the above promotee, the effect of promotion 

should not be 	ven to h1r and the fact may i.leC)se be con;muni- 
catea to this office forthwith for further action. The promotee 
who accepts yrcrnption unconditionally may please be relieved. 
immediately without waiting for su1stitüte with a direction to 
move to this rlace of Iostinf. 

• 	Consequent on above promotion, the •followi ng transter,/ 
postind of t.roioctees are ,he,rety. ordered immediate effect in tho 
interest •cf public service. 

Si. 	. 	•• 
No 	I' a rn e 	. 	From 	To 	Remarks 
- 	------ --- 

1. 	G.S. Roy GCL/Gantak 	SCC-II/Sili4urj ExistinL 
vacancy. 

Tapan Chowc.hury 	.. . WD/Gauhati 	CBCC/C000hbehcr 

3. 	FrclayKcr 	. GLL-I/Gauhati SS IV 	'-do- - 

S.K.Lskar 	. GCLC/Gauhcti 	CC -IJSili.uri 	-do-- 

J.KEaidyo 	. •• CC/Guhti 	SS\(ILL)Ftc.Rd. 	-do--  
Sfluri 

irdenduLutta GED-Il/Gauhati SCC(ILL)MtC.Rde -do- 
Ti 

FroOotion order of Sl.No.1 	to 6 should te modeeffectiv€ 
after received of vigilance clearance certificate from the CE, 
viilance CPL ,New Delhi by the C( ntrolilnL 	officr.  

\ 	•\•_ 
Suerintenc1iflg En6inecr, 
Coordination Circle(EZ) 
C.P.b.E. ,Colcutta-2(.. 

4 
"I :- 	 - 



-3- 	 4 

1' 

Copy_a - 

The Uirtbr Geeral of Works. 	 Nirmari Bhw3n, 
New Leihi. 	.. 

The Chief Engineer(EZ), CPL, CalcuttE 

All Suerintefldiflg EnglneerS/SuP6r1ntend1 	Surveyor of 

vorks under Region L 1 , 

-4., All LxecutJ-v-e LninecrS under heLJOn ''• 

Rei orgil Secre tary, CPiL Non-Gzwtted .Stif A$O. ?tJ0fl 

Calutta'. 	. 	 . 

Reional Secretary, CPvL Staff 

person concerned through contro11g Of ice, 

• 	

. 

Superi nte ~1flg EnL1fleCr' 
'- CoorciJJlEt10n1 Circle(EZ) 

C.P.V U 9Cicutta2C 

.4 

i. 

I 

F. 



(9 • Ouwahti 
To 
Thetluparintotidinçi Enginei. 

elin Coor1tion CircI(t), 
234/4 ahrye J.C. Toe oid, 

MO fluildinq, P1bam Pelmco. 

the 20th OdW,91. 

( Thr,ugh the 

Sub.s. Pro otioi/pott1nci order in relpaCt 
of Tpan Chr)hury, $tenographer. 

1eepeeted Sir, 

1 em very çjIad to receive the Off ice Or]er 
o.2l(7)/Coo&,/5t.no/96/ca1/729 dt.30..97 wherein I have 

been promoted an Stenographer Or • I Z, At,.. th6M..44i*, 

a 

fly fnthr was auffriflq from lung cancer 
and ultimately ex$rsd in 4/06 My widow 
mother alongwith my unmarried etatar are 
staying at my hcme town at Dibruqth. 

Qne sister La staying with m at Uuwahati 
for her study. 

U 1 Join at Coochbehor, I have to maintain 
three establishments with suCh a me*qr pay, 
whtah is beyond my financial eapaøtty. 

C)u'sahati in the rwsrest station of my home 
towns i.e. Dibruç7nrh, where I canesaity 
attend my family mmbera as and When ur.nCy 
arises. 

In the liaht of the above airoumstnneee, 1  ferVontly 
request your hon our to kindly eotieider my poating on t*Oihtion 
at bwahati as and when new post Of 8ten6orcthar O.ix Li 
sanctioned. 

Thanking you and eagerLy vAting for your Valuibte 
order plen. 

YourS f.1thfully, 

( TA PM? C IOWDU RY •) 
ntneraphar 

AAW-D o  CPWD • ouAn,rx15. 

0opy to I. 
The axench ecritary. All india NannOagettod Off Las 

fitaft flsaaoietion, twehatt flranoh hati.216 for infbrm 
tion. 

Cert 	 TA 	CT11)11uRY 

Adve 



OOVt. of ln(lia 
central Public Works Department 

No.21(1)/M/AAWD/97//? ( ( 	I)aLed,th, (7p"Oct.97. 

The Superintending Inqiner, 
Co-ordination Circle(z), 
C.PIW.D., 234/4 Acharya J.c. Bose Road, 
MO BUiidincja Nizam Pajacej 
Calcutta- 100 020. 

Sub.t- Promotion/ponting order in re8peot 
of Thpan Chowdhury, Stenographer. 

he application datd 29th 0ot 1 1 97 recelvtd 
from Shri Tapan Chowdhury. Stenographer, attached to this 
DiVision id forwarded - herewith for favour of your sympathetia 
consideration 

Enc].o.t- One application 
dt.20-10-97. 

- 

r. R. Deori 
xeoutive Eninsr,  

Asam Aviation Works DivisIon, 
C.P.w.D., c3owahatI-15. 

Copy to - 

Tapan Chowdhury, 	 phe. 	AAD, CP - D, 
QUwahti.-15, for information. 

( RR. R. DEORI 
EXECUrIVE_ENINFR. 

'\, 	\) 

'4 

LI 
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No 9(56)!StenoISE©IERICaI!20001 Dated 2804 'WVVI 

10E ORDER 
•. 	

:: 

t 

Thtn 

- .. 

	

	StenogrBpjS 

.higher posts. 

4, 

SL. 
NO 

NAME 	'•..'. 	•' 	.. 	T..  

" 
AlE OF 

BIRTH 
.$L .1 . 

NO 
NAME 	 .. 1 

DATE OF' 
rrB,RTH 

T SubashChandra .Das 1.7.43 15':., NC Debnath  

2. K.Batalalshflan 	. 	. 23.5.45 l'i' A.K Ghosal 	 . 
T 
4 Smt. P. SeetI•a 

'i1ti 
21.4 4,7. 

1L 
18 

inChowdhu!yV' " 	..... 
Pralay Kar 4/7' 	 . 	'• 

:. 	2.1.61 

	

I1t12.62 	! 
.. 	12.12.66 	r 

-fiane .  S.Kt.askar" 
AmaIKr Bag .. .-,--" I 1411 20 1iinatthNaskar 	(SC) 	" 161162 

T •_•' 	 ' ''- 1.7.46 21 J.K Said 	 I'1' 1.2.54 	! 
MPNiba ' 	- 

Chandra Da SC) 	•- 
10124? 

T19.1.6T 
22' 
23 

MadanNan 
P.Mutsudcty 	 . 

2171 
.. 	1.12.69 

10 Smt.Tapati Roy 1.4.50 24 	. Kashinath Kundu 6.1.66 
11 ya Chatteriee 2.1.54 25 Subhasis Chowdtiury 	' 25.7.70 

.12 S.N Iipadliyay 11.9.47 28 Shlbshankarchowdhury (SC) 5.4.70 

j. B.N Bhattacharyya 31.3.50 21 _Pratip Mazumar 	. •' 	3.8.66 
14 p KSarkar (SC) 7 4 63 

cAnsequent on the above, the transfer/posthg of under-menlioned Snographersrade-II ise'. 

hel'eby ordered with immediate effect in the interest of Public SeMce 

.3Q S.Ctiondij1ii(ofl promotion) KCD-i!Ks1shnnagar BCC1BBS1 Existing vacancy A. 

NN 	
stenopi 

OFFICE OF ThE SUPEPJNTENDINO ENGINEER. CO-ORDINATION. CPWD,ER,NIZAM PAL  

[Iu th 
::C:

I c. e. w. P.. 
I DIary No _ 

\j 	( 	
-Q

goo 

Date 

; r / '' p iir' 	\j \Ot. . 4 

SL 
NO 

AME 
. 	.. 	' 

From 	'. 
\'. 	'.4 	 .:. 	 ' 

To 	, 	,• 	:'.., 
,. 	, •.,,, 

1. K.Balaioishnan (on promotion) S()IEZ.UQaI 	'. MCC,Maida 	" 	. J,P.Pandey transferred 

.2. P.S Bhattachatyya (on promotio.f!L, SE(Co-ord)lCaI CCD-VICai Existing vacancy 

3 ._j. ''a.' 
5: 

Sn4. Seetha (on promotion) 
R.Giftanerlee (on promotion) 
Ahial Kr. Bag (on promotion) 

(onpromotion) 

CCEC-iICiI 
,cJ!piCl 	. 
CCC-WCaI 	. 
CCED-iiUCaI 

DCO/Dhanbad 
SE(PwIBgvSiguri 
SCC-II1BBZ!SUigurI..' 
SMCIIBBiilitiud 	' 

Existing vacancy 
bisting.vacancy 
Existing yaancy 
Existinavacancy 

7 M.P.N Sinha 	(on promotion) PCD4/Pati 	-. PCCIPatna Existtng vacanc 

8 
9 

10 
11 

B. C. Das 	promotion) 
Smt.Tapati Roy (on ppmotion) 

prtya Chatterlee (on promotion) 
S.N Upadhyay (on promotion) 	' 

JCD/JaIPL...... 
CCD-VlICa 
CCD-j  
CCEO-V!Ct. 	. . 

SCCI(ENySBg(át 
CCEb-iI/Ca( 
CCD-i!CaI' 	' 
CCED4/CaI 	.,. 

Exitlng.vaCahéy'.. 
Existing vacan 
Existing vacancy 
Existing vacancy'" 

12 BNBhattachajyla,Jpfl promotion)" CCD-iiI!Ca' 	". 'CCED-iiIlCai 	.' Existing vacancy.t 
13 J.K Sarkar (SC) (on promotion) MCD-l/ Beltampir' P" MRMCiBehrarnpur New post 

'14' N.0 Dabnath (on promotion) 	'' " SE(P)/EZ-LaI ::' "' CCED-JVICaI 	' Existing vacancy 
.'.15' A.K Ghosal 	(on promotion) S,(EZ-IAai CCD-IIiCai .' 	' 	' Existing vacancy 

•16 jpanChowdhury(onPrOmOtIOfl) MWOlGuhati TCDfTezpur 	,-' Existing vacancy 
797 Pralay  GED-IIGu*lhatl_ GCDIGauhatI 	V ' -, Existing vacancy 
"Z SLaskaqppmotion) GCEC-i/Guvahati MWD!GtMfahaU v Existing vacancy 

19 I NaskCI(pror!ptiofl) SELP&AfEQEZ CCD-VIICai Existing vacancy 
..-20 J.KBaIdv,jrjpomotion) ACC-IIGui4ati SE(P)/NEZ/Shlflong. Existing vacancy 

21 MadanNandi (on promotion) CEO-V/Cal Co-Ord. Circie/Cal Existing vacancy' 
22 PMutsudd3JojpOmOtiQfl) Sç,char: SCD/Silchar Existing vacancy 
23 S. ChowdhuryjSC) (on promotioni.. PCC/Patna PCECIPatna '  Existing vacancy 
24 PratiMazuj4arJon prombtion) CCEC-li/Cai SEff)/EZJEL!CaI 	', Existing vacancy 
25 

'26 
transfer) 

pdyjntranster) 
ACC-!iGtralatI
MCCiMaida' 

. 	TCDartaIa 	' 'a' : 
BFRC/,cii 

Existing vacancy 
Existing vacancy 

..N?Jaadeswaran (on transfer) &/jitu1i. CCiVICaiI Existing vacancy 
218  subtasCh.Dasj,romotion) CCD-V1ILCaI 	.' CCED-VICa1 Existing vacancy 
29 Kndujoriñ9op) BCD-$!Barasfl BCD-iIBBR Existing vacancy 

1 
A-20 . .. 

4. 



The promoted Stenographers Grade-Il will have to intimate their acceptanceirefusal of 
.ornotion/posting within 7(seven). days at C:31cutta and 15 (fIfteen) days for out-stations 

2. 	om the date of issue of this order. The coucrned controUi Shafl obii written 
eotancefrefusaI 01 promotIon from thepojpqsons Uflt their contrgl and s!i 2Uflictethesneto this Office pciv 	t—h i n 16-e date specified atOVQ. LiQ £niuonaiaccepranceofproQfjQfl Will 	tei1aj, It is lu r'tI at Indica -. 	Jjhat It Will 	rapons1biliof the 

C know! ed9ernent of the rnceIpLgjJZE 
under them and fhnir wtf 

the same to 
so   fret future   litigation   are   avojg4 In case no intimation about  

 promotion,osting ed 
from the promoted officials Mthin the above specified date, their promotion are Iia 	be 
canceled without further reference it ,', 	be noted - &4' the OffiCi4lfs pomotIon that in cse of re(us( ..; 	:-rocefpt of' Fnthnatloñ abord their 	-' 

aeceptanc, of Proriofion In time his/her name will be debsA*d I)5 
j rrmotlon by it brlcd of oy ynr or 11U wair&ncynrIno i  w1drbsrIatDr 

1 he Cc'ntrolliria of iicer is also Tequeste I that if any Vigilance disciplinary ease is p.ndIfl or contemplated against a.iy promotee, the eftct of promotion shall viot be given tO him *nd th 
act shall be communicated to this office fc'rThNith 

urther, the Cont oiling Officer are ,equested to release the official who accePt 
pomotion without waiting br Substitute as pernstruc%ion of higher authorities within i5fifefl) 
days I'mm th' date of issue of this o'der. 

In the 'event of 'efusaf I non- eptnnee of promotion by a prumot.e at 
hlsflrnrpraz.'nt sfnffo,, of posth,9, M# post thus faflcn vec-unt at that statton 
will ho offrtnd, on the bafs of tenmo at that sfat;on, to those promofei'(5), 
who his been posted mutside the st' If Ef 6tvitloft '013 pronwtftn (ahortrint SISYWI 
Sl)nhl get the first preference). 

-- 

(fibre) 
Superintentftng En9lucçr, Co-OrdInMboii 

Copylo: 
the t)ceelnc Gene ,al Wori, CPfiO, New Oeflui  

ThO A jjl. biyectot Gen4 (ER), CPWO, Cal. 
All Chief tngineets,fCivil &Elec),CPWl3undef.gion "B" 
All Supdtg. Engineer,f Civil & Elec.), i/c S.Es (PA),CPWD under Region "B" 
All Eyectitive !nyineeis,(Clvil * tlee.I,CPWD urtler Repinn "B' 
rersn concerned througi Controlling Officer b R!GIt1ERD POST. 
The Secretary, CPWI) Staff AgsocIatIQn., CPWPC. 
The Regional Secretary, CPWD Hon-Ga tte4Olfle Stall Mon, CP'NO, CaL 

). 	Estt. Section of this Office. 

---------------" 

suPER*rnDl1sEINnseo.oD.) 

2 
)FflcF or iiir SUPFPJN11N1MNG FI4GINF.ER, (fJ .P flAT1O}' (I'WD.ER.NI2AM PALACE. Lcurr-2o 



Da•te4the,2Sth Jantiary,200 0 . 

To 
 

The SuperiritMr dIng Engineer. 
Co.ordinaton Circle (EZ). 
C.P.W.t.. MSO Building, 
Nizam Palace,234/4 A.3.C-, Bose Road, 
Calcutta- 700 020. 

(Through EE/AAWD/CPWD/GUW2 ha ti-i 5) 

iSub.tu. Posting on promotion at Ouwahati 
in respectof Shri ''apan Chowdilury. 
3t.nograpI 	.IiI. 

Sir, 

With due ,xi.epeót.4t Is stated..that 3 No. Stenographer 
Or.II posts have been •anctiofled at Guwahati (1 NO.. GCED 0 1 No..' 
G.C.D. & 3. No.' AárW.D.) consequent upon restructuring of the 
cadre strength of stenographers vide Deptt. of Personnel & 
Training OH. No.2034 2 92-Hatt(Di dated 60.99, which was 
conveyed to your goods. if by the Dy. 4rectbr(Drening ) ,Nirman 
Bhawan, NewDeThi 

c* 	
vide No,9/3/99.EO.ZV(0) dated 28.12.99. Zn 

this nnection, the following few t lines are furnished for 
favour of .you synpatlietic consideration for my posting at 
Guwahati on promotion please :- 

Sir, My home town is Dibrugarh. My father had been 
suffering from Cancer, ultimately expired in 3.996. As a result, 
i have to iookafter my widow mother and unmarried sisters 
staying a Guwahati & Dibrugarh. G.zwahati is the nearest as 
well as cor1venint plade from my home town. .Moreover. I have 
been suffering from so many di.eaees and taking treatment at 
Guwahati, which is not possible from other town. At present. 
I am the aentor most Stenographer C .IIX at Cüwahati,. 

Under the circumstances statedaboVe. I fervently 
request your kindself to post ma at (;uthati i promotion 
out of the three posts sanctioned as säted abci' . f& Whiah 
I sha1l ever.xemain grateful to you. 

Thanking, you, In anticipation.. 

Yours faithfully. 

T. 	Chowdhury ) 
rapher Or .111 

•t Assam Avia
Stenog

'ofl Works Division. 
.P..W.D.. Guwahati-iS. 

Copy to - 	 SPEED POST 

comrade Ranjan Shadra, Regional Secretary, All India CPD 
Non-Gazetted Office Staff Association, Igionai Sranch(EZ). 

/ 	Room 14o.2, Ground Ploor, 2nd M.S.O, Building.Nizam Palace 
(0ppo enerator Room). 234/4 A.J.C. Bose Roed, calcutta-20. 
He is requested to take up the matter with the competent 
authority eathat my case Is considered for ouwahati, 

ComradeD.X. Nag, Branch Secretary. All India CPWD. Non-
Gazetted Office Staff Aesociation. Guwahati Branch,Bamuni-
maiden. Guwahati-21 • He is also requested to take up the \ 
matter with the competent authority for my posting at 
Guwahati. 

( Ta pan Chowdhury 
- 	!ENOGRAP}iER 



	

SPEED POST 	 Ijtl 
Govt. of India 

I 	 Central Public Works Departnnt 

	

N0.5(10)/C0nf/AAWD/2000/J 	Dated,the, 27th Jan..,2000. 

To 

The Superintending Engineer. 
Co..ordiration Circle(EZ), 

p0 Building.' 
Ni.zam PalacC. 234/4 A.J.'C. Bose Road, 
qalcuti 	020. 

Sub 	Posting on promotion 'at 'Giw2hati 
in' re$ect of Shri Th'pan Chow hurysl  
Stenographer ar.xII." 

One a.ppiicatiOn .dt .25.1, .20.00 reCeive t'om' Shri Tapn 
Chowdhüry, St&tographer Gr.XXI, attached to this Division,ia 
ancloaöd.heréwith.0  YWhiàhiS self explán8tory. 

Itjs therefore, requested that the posting on 
promotion at Gisaheti in respect of Shri Tapan Chowdhury, 
Stenographer may be considered in view of i.thtv problems 
axplatned.iri hiB letter dt • 25.1 • 2000 
Encjo.g. As Stated. 

'(Ztter'.'dt.25,.1.2000) 	'. . 	

. 

( Er.  HariJ 	ingh 
Executive Engineer s  

paid Aviation Worké Division, 
c.p.w.b.. Giwahati-15. 

Copy to :  

St'ri Tapan Chowdhury, Stenogr,her Or.IXI,AWD, CPWD, 
Ouwahati.45, with reference to his letter dt.25.1.2000. 

I. SINGH ) 
 

,HA
'L' E)CUTIE'.EINEER 

- 	-- 1 

/ 



SPBD.POS 
Govt. of India 

Central Public Works Department 

I'Dated,the, 	April,2000. 

TQ 

The Superintending Engifleer,., 
Co.-ôrdinat1on Cjrcle(EZ), 
C.P.WiD., 4O BUi1ing., 
NIzam Pa lace, 
234/4, Acharya J.C. Bose Road, 
Cicutta'. 20,. 

ib.z- Posting in respect 	Shri Irapan 
Chowdhury. Stenograptet Gt.tI. 

ne application dt. 20th Apri 1,2000, recei.ved 
f rain Shri Tapanr  chowdhury. Stenoqraer Gr.TIX ttached 
to this Division, i; eriälosed Ifreith 	h'ich is self 
ex 	ri plaatory.Xt is q reuested that the posting of Shri Tapan 
Chowdhury at Guwahati as Stenographer Gr.IiI may kindly 
be considered syr*iethctica1ly. 

Enclo.:- As stated. 

Yours faithfully, 

/ 
sari ingh ) 

Executive Eniner 
Assam Aviation WbtksDjvjjon, 

C iP. .b . . G áhti.1 5 

Copy to : 

Ster9rapher 	
qa t ior 

.XECTJ'IVEEINEER 



ate4,the2 4L..ADr,ij.20 
To 	.. 	 .. . 	 -' 

The Supbrintending Enginecr. 

M8ÔtL14rig. 
Nizem Palic., 
234/4 Acharys J.0 • Bose Road, 
Caicutt-Aft 100 020. 

I. 
Irugh the EN & AAWD &  CPWD q  Guwaheti-IS ) 

Subs; P66ting j4 escec of Shrj Tp*n 
- 	Chowahury, Stnoqtapher Qr.XZX. 

Sir, 

Z31t that longest stayee Stenographer 
or.11x 1  on promotion will be posted outside Gawhiti.Aocoru. 
dingly, I will be posted outside Guwahati. in this connection s  
it is stated that 1.,,have, been suffering frn nerve problem 
arid getting prperreatmen at iWàhati. ThefQ'e. if I em 
posted on prcmotoñ óttSidi 9114w1 8ti. w111 be unable to 
accept promotton outside Cawahati. 

Inviewofebove, 
kind.elf4 	I nsy  kifldly be 
atawahati, for which act of 
remein gtefu'1 to you 

ferntly reqest your 
posted 18 Stenographer or • in 
your kiiadaess shall ever 

you, 

Yours faithfully, 

Lpn Chowdhury 
Stenographer Or.i I I 

ASSM Aviation Wátks Diviston ocpm,, 
0Wihai Airport1 
Czwati. 181015. 

Copy to I. 	 . 	. ... 

Cam. Ranjan Bhodra O  Regional Scretery o, All India 
CFiD. NOnhuuGIzatted °f tiCS ,:Staff AssociatLon.1giona1 l3rsnch(EZ) 
Room No.2.. 	id1Ioo. 2nd M.S.O.Dlãitdinq. 
(oppo. Oenerat.or Roam). 234/4. A.J.C. nose Road, Cmlcutts'.20. 
with thè réqUeèt to do tt nedful at his end please. 

( TA PAN ,..cI0.DURY ) 
STENOGRpHR CR.XXI 

A.A.W.D PWDOut4ati..15. 



I 	 D4tø&tbe 1atJ4ay20:0O. 

To 

The Superintending Engineer, 
Co-ordinetion Circle(EZ). 
c.P.1(.D., 2nd MSO Building. 
Nizam Palec., 
234/4 Ach*x ,J.. Does .Rod, 
Calcutta C Throuh the fl,AWD, PWD ,ôuwha ti4l S) 

Sub.s- 	!iç flrespeatof ShriTapan Chowdhury, 
Stenographer )r.Xi. 

Ref.s 	Your No.9(56)/4eno/SS(c)/ER/Cal/2000/318 
4ats4 .28.04.2000... 	..: 

sir, 

*Lth dáe r.àpeat a  it is intimated that X am 
not in $ position to .cc*pt my promotion at TSzpur due 
to family probtsma as well as my physical problems which 
had already been expressed in my earlier representations. 

Therefore • I requssi'. your kindóeif that I  may 
kindly be iborbed at Ouwahati as stenogaphSr .]t2.1ór 
whLh ct tofáur kjndness I shall ever remain grateful 
to,y 	1 

Thanking you. 

Youri 

C Tapan Chowdhury ) 
.eçraphr 	..Irx, 

c.P.!b., cuwai,4u 
Aipor 	witjlS 

Copy to * 

Corn. Rars Jan Bhadra, Regional Secçstary. Al) India 
C P14Th. Non..<azett.d Office Staff AasooiatiOfl. Regional Branch: 
(Ez). Room No92. Ground flo*. 2nd M.S.O. BUil4Ln9 8  Nisam 
Palac.(Oppo. QineratoX Room). 234/4. 
Calcutta' 20 *  with the request to do the flhidful1i!his 
end pleas.. 	- 

Corn. D.K. Nag, Branch Secretary, All  India C4D 
Non-Gazetted Office Staff Aaiooetion • Ouwahati 3ranch,CcI I), 
Bamunimaidan, Ouwahati-21. 

c'3 

C TAPAN CHDIVRY ) 
SPEO0RAPHER OR.i XI 

1AWD, CPWD, 01 AHATI AIRPORT 
Ouwshati - is. 

.1- 



(T 
Govt. of India 

- 	 Central Public :Works. 	t:nt 

-;--' 

No. 21( 1) /M/AAWD/2000/, 	Datad,the, 	May.2000. 

To 

The Superintending Engineer. 
Cd-ordination Circle(EZ). 
C.P.W.D.. 2Iid iiso Building. 
Nizama1ace.., 
2/4. AcliaryJ.C. Bose Read, 
caicut€a- 16o ,  

Sub.:- Posting in respect of Shri Tapan 
Chowdhury • Stenographer Cr • III. 

Ref.:- Your No.9(56)/SteflO/SE(C)/ER/Ca1/ 
.2000/378,4t.28.4.2000. 

'One a iètión dt.lst may.200O.receivd 
Shri Tapan Cwd;y, .5tenographer. r.III attlashpq to this 
Division .issent herewith for favour of Lavourable ne. 

 atyoUreae:. 

EnclO.:- As stated. 

Executive Enginer,. 
Asarn At*iatiOn WbiS. D$Sion. 

C.P4.D., Qiwah ti-iS. 

Copy to s- 

L7Shri Tapan Chowdhury. stertdçrer Gr . 
cPWD cuwahati_iS, with referenr'e to ht3 letter dt.s May. 
2OOD. 



(3 S 	 No.9.LV' 	
tire 	L U 

Government of India 
Directorate General of Worls 

Central Public Works Department * * * 
Norman Bhaan. New Delhi w  
Dated the &2e2rnber. 99 

0FF1(E1EI-'? 

Subiect:-Cadfe Strength of Stenographers in various (TPWD otfices (Eastern Region) after 
rcstructuring as on 1.11.99. 

(.'onsequeflt on restructuring of the Cadre Strength of Stenographers vide Deptt of 
Personnel & Training O.N.No.220342 92-Esti(D) dated 6.8.99, the unit wise revised sanctioned 
strengihof Stenographers Gr.UI & 111 of the Eastern Region is enclosed herewith. Superinlenduig 
Engineer(Coord)FZ may please see for necessaly action. 

End:- As above. 

(SU4NJER PAUL) 
DY. DrnECTOR(TRA!rNG 

To 

• [he Superintendifl g Engineer( Coord) 
(Las tern Region) 
CPWD. 2344 AJC Bose Road. 

Calcutta 

Copy to:- 

1....DG(F.R) 
2. CLIEZ,L 11 YLZ Elect(EZ). 

All SEs EES(Civil'EteCt) under Eastern Zone. 
4. PPS to DG(W) PS to ADG(S&P) PA to DA DW(S&P) DW(P&\\A).D\\(P 1) 

iJ 
U.K. SINHA) 

/) 	
SECT1ONOFFICEE 

\ 



)ER srRENGTF1 OF STENOGK. 	(GRDE.i II & 111) EASTER\ 
7 

4 	SANCTiONED 
REGION. 

St. No. 	Nutue of the 	Proposed of sanctk,ned streiight 
Crade.lT Grade.III 

• 	 office 	 Grade.1 

1. 
MY 

()SE tT LQA) 	- 

(fli)SE(Coord) 	 - 

• 	. 	CE 4EZ 	.1 
nSF.(P&) 2 - 

iu LFAP&A) 	. 

• 

	

iih FF(Tr) 	 - 

-- 

- - 
• 	 1CC(...1 

 

- a 	(CI).\'It — 
-- 	h)(CD\1II 

- c)NLI) 	 - 
- 

- 

• 	 V') CCC. 11 	 1. 	•.,., 
n (CDi 

 
1 •. 

bCCD.1\ 	
- 

C)CCD.\t 
 

1 
• 	 CCc.lii 	 1 

- 	. 	- • 	 ('CDII 	 - 1, - 

- 
• 	 b CCD.III 	

• 

c 
ii)siligul-i 	 . 	.............• .... 

a)S(t) Sthuri 	 - 
1 

- 
- 

b) GKD Gantuk 
3 

i)SE(PA) 	

. - 	 - • 	 a EE(MIS) - 
b,EE(P&A) . 	 •.- 	. 	.. - 
ijiPatna C.C. 

 
1 

- aPCDJ 1 
hP(flI 	

- 

C) I)CD, Dhanbad  

...RCI), innchi 	. 	- 	. 	•••. 	 . • 
1 

- . 
BC.C!BBSR 
l3(.1i ..... 

- 	- 	- b)BCDII 
. BCDU1 	 . 	- 

4. 	cE(:cEZ) 
--------- I ---------  - — -- 

1 
)F.E) 	

- 
-. 

• 

jj)1\Ssafl) ('C.I 	 I. 	 - 
- S 

.:,CC _ 
........................ 

• 	IFx;H. (.1) 	• 	- 	 - 
1 

Tejpui CD 
d) Assanlcç.11 	•••.- -.•-•••- 	•- 



i: 
• b li N..Pi)  

c) PD.!! 	 - 	 - 	 - 
iv) Sikhar CC 	• 	1 	• 	 - 
a) Silchar CD  

I 	 ... 	- 
c) \Ianiptir CD.! 	- 	• 	I 	 - 

..........• 	......• . ..............•j.............. 

• 	 i 

.11) CCEC.L (ThI.  
ai (.CEI).1 V - 	 3 	 - 
h)CCED.\ 	• 	 r 	 1 

('CFI)V1 	. 	-.................................... 1 
(1) Bliasa Bhawan 	- 	 - 	 - 

s(:Fi). Sig.  

....!cc.: 	 ....... _.•J_.__ 
a) CCF;l),I 	 - 	 I 	• 	- 
h)CCED,IT  
C) CCED. 111 	• 	- 	• 	I 	. 	- 
iv) PCEC, Patna 	 . 	I 	• 	- 
a)PCED  
h)BCED  
C)RCLD  
(CEC. Gu'vahati  
a)GEIJ.I 	 - 	 1 

- 	h)(;ED,i!  

- • • 	c) Sitchar ED  
'I) 1ipur F!) 	 - 	 - 	 - 
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0FF10EtIEt)1AUI)rJN 
 

b 	 OF' i,osju cAic:OiTiY STAFF ON POS'I'S OF 	• - - 
,IIIGHEH IESPONSt3ILITy/(2AT.GbRY . 	 .• 	. 

t 

	

// • •,' '• 	 . 	 . 	 . 

A:LeiiLion o 	aI.1 lIi 	•chi(-L• iiyiicjs •ji invi.ted 
0 n r 	l/1/o-rc X dnLc'd 2 7 1987 

ç'1oucd) and i:  bte'junu t: c:oininwiicn Lions No. 1 4/2/93c-x •4 	and O.H. No. 31/J/95-Ec-X da Led 12.5.95 (copis 
1heabove subjecL and Ld sa) ,  Lhat: inspiLe of 
IttrucLjon issued on the Gubject, some of the 

have been dcEyinq t:1i' ahovo i rir.t:rucl..i on 	and 
the aervices, of lower 

L5 LOL tilylieL tr" onsi bili.Ly/CaLeyoiies of 

	

_____ Af1_'r 1ccept-.iictj/pr r.fow IIcJ t he 	9( Of hl9heL 
eb,'he incun bentt of 	erde 	ie of w oiJ ers 

,ick exLra paymeiiLs br performing Lhe cigZiei 

	

and ai.;o reyularisa tion/apoin;nent 	
4 N.ghi caLecjory of pti by fLU.nc cases before the 

kc.Thet.t.j(ljLty has ;iJ.so vi eed such ilct:ioii on the 0 	Lhejie.td units vci y t;oric,uslya s the Vcportrnent 
____ nposiLion to just ify such cL of the field 

forethr 	urtn nt law. 

t (I 	t v I i t: c 	l.cu )'i1'n c ' e I 	w- h Ills] 
L 	cih 	L;.J Lh.r lii £tILitc J)Q Ao'ui -  ci Leo:y 

iiiouid be 	jncd the job of hic7hr ca teyoc'/r?sL30n-. 
ci II •ny ci,1:oulIln(. 0 ''c_u 	

11 ti_t tJitit 
of 	liJ.n !)LreCt:oL- . tr. 	f [ii I utui:e, any such case 	 ' f 

to Lii 4 no1 3cc o 	hIL L 	0t 	ct ni ct 	i t will be viewed 
and flct - ii / ci 	eij1J L;ia 	act ;on 	I be Laen 

Le oifi 	r 	Lc'nJloslbl 	lo 	ii 4/.7& 	
t 	n 	e 	t 
L5. 

.instt'ipLiris should b foiJocd scruploualy. 
• 	(—S l'jc2.r.u'ti. 	 S  

01 
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(aha), 
•.EA toSuperIntendng Engineer, Co-OrdInation 

Advte 

Certi. 

GOVERNMENT.OF INDIA 
CENTRAL PUBLIC WORKS DEPARTME NT 

No.21(7)ISenoISE(C)1ERICALI200O/7 / 	 Dated: the 

OFFICE ORDER 

The promotion order' issued in favor of the under mentioned stenographer Grade-fl vide this office order 
of even No. 762 dated 28.7.2000 is berebycanceUed due to non —receipt of acceptance 

1 Shri Debdan Bandopadhyay. 	 I ' I 	 7 	•1 

Further, the transfer /postmg of the under-mentioned Stenographers, Gr. III are iade - 

Si Name 
No,.  

. 	 From To Remarks 7 
I T. Chowdhury' 

. 
ACC-I, Guwahati Against sanction of Steno Or-I 

2.  Asis Das. NAAP,GHY - (iED-H, (Thy Existing Vacancy 
I . Akinchan Dey TCMD,AGT SMD, Siiguri Existing Vacancy 
4. Simian Dey.. TCD,AGT . TCMD,AGT" Vic.e Slui Akinchan Dy -  

5.. J. K. Baiday 	' . ACC4, GHY CEDVI,Salt Lake Existing Vacancy. 
 Gurudas Pal CCC-I, Cal SSW(EZ),Cal Vice D.Bandopadhyay 

 N.G.Bhattacharjee BFRC,Cal CCCI,Cai 	 . Vice GflPaul 
8: R.K.Ghosh 	•' NLD,Cal BFRC,Cal 	. TVice  N.G.Bhattacherjee 
9 D.Bandopadhyay SSW(EZ),Cal NLD,Cal Vice R.K.Ghosh' 

No T.A. / D.A & Joining Time admissible to Si. No. 1 to 5 above as transfers have been made on 
the, basis of their own request. 	 . 	 . 	. 

(D HORE)/ 	rl) 
i 	. Supenntendmg Engiee, 

Copy to 

The Director General Works, CPWD, New Delhi 	 . 	I 
The Acidi. Director General  (ER), CPWD, Cal.' 
Concerned Superintending Engineers (CivilIElec.), CPWD of Eastern Region. 
Concerned Executive Engineers, (CivilIElec.) , CPWD of Eastern Region. 

'. 5. The person Concern through controlling Offices 
The Secy.,CPWD Staff Association, Cal  
The RegLSecy, CPWD Non-Gazetted staff Association,Cal. ' 

- 

stenopi 	•. 	•.. 	. 	.. 	. 	' 	.-' 	. 	. 	 ' 	. 	. 	. 	11. 



To 

•:" 	iIZ_.21 

The Superintending Engineer 
Co-ordination Circle (F.Z) 
CPWD, 2J1(1  MSO Building, 
Niza.rn Palace, 234/4 Achaijee J.C. B. Road, 
Calcutta 20. 

( Through Proper Channel ) 

Subject:- Request for postin) in Guwahati Electrical Division 
No.1, CPWD, (.ivahati 21 

Sir, 

Most respectfully, it is slated that consequent upon restructuring of 
Stenographer of NEZ , I had been adjusted in Guwahati Electrical Division No.] but 
posted at Assam Central Circle No.l,CPWD, (Juwahati 21 against the sanctioned post of 
Stenographer Gr.i vide your Order No.2 I('7)ISteno(C)/ERICAL/2000193 I dt. 11 .09.2000 
without considering my promotion at Guwahati. Subsequently 1 was relieved from 
Assam Aviation Works Division vide No.21(1 )/MIAAWD/2000/2 129 dt. 30.09.2000 
Accordingly, I joined in this office on 03.10.2000 and performing duties of 
Stenographer Gr.1 in Assam Central Circle No.l,CPWD, Guwahati 21. 

Therefore I request your kindself to kindly post me in Guwahati Electrical 
Division No.1,CPW.D, Guwahati 21 against the sanctioned post of Stenographer Grill & 
oblige. 

Thanking you in anticipal:ion, 

With regards, 

Yours truly, 

(Tapan Chowdhury) 
• 	 Stenographer Cii. 111 

ACCI,CPWD 
Guwahati 21. 

Advanced copy to the Superintending Engineer, Co-ordination Circle 
(EZ),CPWD, Nizam Palace, 2 nd  MSO Building, 234/4 A.J.C. Bose Road, Calcutta 20. 
Copy to 

The Regional Secretary. All India NGOS Association, CPWD,Nizam 
Palace, Calcutta 20, for doing the needful at his end please. 

(Tapan Chowdhury) 

Certfl. 	\' T 
	 Stenographer Grill 



To 

The Superintending Engineer 
Co-ordination Circle (EZ), 
CPWD, 2j,d  MSO Building, 
Nizam Palace, 234/4 Acharya J.C. Bose Road, 
Kolkata 20. 

(Through proper channel) 

Subject:- Request for posting in Guwahati Electrical Division No.I,CPWD, Guwahati 21. 

Ref. : - My representation dated 12.02.2001 addressed to your goodself ( copy enclosed). 

Sir, 

Reference may kindly be made on the above ,which was duly forwarded vide 
SE/ACCL/Guwahati's letter No.21 (3)/ACCIIEIIJ200 1/625 dt.28 .2.2001. It is regretfully stated 
that after a lapse of almost one and half years time, I have not been posted to my original place of 
posting i.e. Guwahati Electrical Division No.1 CPWD, (Iuwahati 21.1 have been posted in this 
office on request of the then Superintending Engineer, Assam Central Circle 
No.I,CPWD,Guwahati 21 as intimated by our Regional Secretary, Kolkata and since my 
joining ,I have been performing the duties of Stenographer (}r.I.In this connection, it is brought 
to your kind notice that as per Govt. Circular lower graded staff cannot be utilized to the upper 
graded post. 

In view of above, I once again request your kindself to post me in Guwahati Electrical 
Division No.I,CPWD, Guwahati 21 so that further complicacy is avoided in the matter at the 
earliest please. 
Enclo.: As stated. 

Dated, Guwahati the, 20th  June,2002. 
Yours faithfully, 

(Tapan Chowdhury) 
. 	Stenographer Grill 
(RCCI,CPWD, Guwahati 21. 

Copy to;- 

gional Secretary ,Ml India CPWD N.G.O. Association(E,CP, Ko&ata 20, 
for needful action at the earliest please. 

(Tapan Chowdhury) 
Stenographer Grill 

' er I 



(9 
No.21(3)/ACCl/EI1/2001/ 	c 

(ovt. of India 
Office of the Superintending Engineer 

Assam Central Circle No.1 
Central Public Works Department 

Bamunknaidan , Cnwahati - 781 021 

Dated,the 	-i M.. 	Feb.01. 
To 

The Superintending Engineer., 
Co-ordination Circle(EZ), 
CPWD, 211(1  MSO Buildin , . 
Nizam Palace, 234/4 Acharya J.(. Bose Road, 
Kolkatta 20. 

Subject:- Request for posting in Guwaliati Electrical Division No.l,CPWD, 
Guwahati 21 Representation of Shri Tapan Chowdhuiy. 

Kindly find enclosed herewith a self explanatoiy representation dt. 12/02/2001 received 
from Shri Tapan Chowdhury, Stenographer GrIll of this Circle for further needful action at your 
end. 

In this connection it is stated that on implementation of cadre restructure of stenographers 
only one Stenographer Gr.1 has been allotted to this Circle vide your O..M..NO. 9/3/99-EC-IV 

dt. 28/12/99 & Gr.1 Stenographer is not posted to this Circle inspite of various reminders 
Uowever one Stenographer Grill has been posted against Gr.1 Stenographer. 

Now Shri Tapan Chowdhury has represented for his transfer to GEDI.ln this regard the 
following, proposals are submitted. 

The post of Stenographer Gr. Ii under EE(p) in the office of SE(P) (NEZ),Shillong may 
be diverted to this Circle and Shri •Chowdhuiy may be accommodated against the 
diverted post on promotion as Shri Chowdhury is the seniormost Grill. Stenographer in 
.NEZ.Alternatively, Shri Tapan Chowdiiury, Stenographer may be promoted as Gr.i] and 
posted to this Circle against the post. of (ir.i Stenographer. 

The above proposal may kindly be considered in view of heavy workload of this 
Circle.ln case , the above said proposals are not acceded to, his representation for transfer to 
GEDI may be. considered favourably and a suitable substitute posted to this office in his place. 
Enelo.: One representation. 

(K.P. Abraham) 
,_4 	 Snpe.rinteiiding Engineer 

Copyto: 	, 
The cme:1 Engineer(NEZ), CPWD, Clevcs' Colony, Dhankiieti, Shillong 3,for favour of 

Pio This Circle is heavily loaded and volume of correspondence is also high. in addition (here are 
of EE(A) and 	under this Circle who also need services of Stenographer GrIT. In the absence 

Ste.nographer,t1vr1 of planning section is being affected. As such one more Stenographer Gr.Il in 
it400ue ti already allotted is required Accordingly it is requested that the post of Stenographer 

Gr.11 allotted. Eo.EE(P) in the office of SE(P)(NEZ), Shillong may kindly be diverted to Assam Central 
Circle No.!. 

-C er1t ji e J L j 	 .vw 	 11 1 

Superinrenqjn.ngmeer 

	

Vca e 	f. 	 __- 
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V 	
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• :: 	 S 	 No: 213'ACC-LfE.H/2002J 	2 V/ •• V  

Government of India 
Office of the Superintending Engineer,  

	

V 
V 

V •  V 	
V V 	 Assm Central Circle No- I 	V V 

	

V 	

V 

• 	 V 	 Central Public Works Department 	:. • 	

V 

Barr.auajdan, Guwthat-2 I 

I)ated, Guwahati, the1'—August,2002 

To, 	•. 	 V V V 
	

V 

The Supenntending Enginet.r, 
Co-oidination rcic(EZ), 
CPWDNIaIi1 ralace, 

:23/4,kJc Bose Road, 
Kolkata-700 020 

V 	
V 	V 	V• 	

V 	
V 

V 	 V 

	

Subject 	Request for posting in Guwahati Electrical Division-I, CWD, 
Guwahat1 21 

Euii..ioscu picasc finch nercwith a rcprccct.t.cn  £fl respect of Shri Tan 
Ciouahu1y, Stciio Gr -III attached this office with request for his posting in GEI-I, 
CPWD, Guwahatt-21 which is self explanatoiy for favourable sympatbetKlly 
coniddration at your end please 

I 1i 1euest of,  Shn Tapan Choudhury needs sympathetic considerafloaand 
romm' rdd for his posting to GED-I However, one stenographer Grade-I may kj)fly 
be poccd to this office on priority basis as the office is experiencing a kiiof 
inconv..n1ence in absence of Grade-I Stenograph r 

41  

Moreover it Is also requected that diversion of one additional poof 
siencgiaphG Grade-fl may be got sanctioned 

Fnclo As above, 

Executive Enneei(Adinn) 

	

--) • 	
7A-) L 
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II 	 Government of India 
. 	 Central Public Works Department 

No.2(14)/ACC-I/ EC! 271 

\//The Chief Engineer(NEZ), 
CPWD,Cleave's Colony, 
Dhankheti,Shi!long-793003 

I)ated,Guwahati.the 	-.3—OS 

Subject:- 	Grant of Honorarium in respect of Sh ri Japan Chowdhury.Steno.Gd. Ill 

Shri Tapan Chowdhury.Steno.( rade-1 I I attached to this nITice has 
applied Ibi grant of honorarium . His case ol' honorarium may b(-' exam ned as under 

I) 	This Circle is a heavily loaded Circle. In Ibct, a posi of Giadc-1 
category is sanctioned for. this Circle. Instead, a Steno of Grade-liLt 
( i.e.Shri Tapan Chowdhury) has been performing the assigned duties 
of the calibe of a Grade-I since 3.10.2000. 
The incumbnt has been performing the work SO laboriously thai a 
special merit irequired for undertaking such works beyond the 
sphere of Grade-Ill Stenographer. 
As and when required, services of Shri C'howdhiiry.Steiio.Gd.l Ii is 
readily available either beyond the office hours ot' on liolidays. 

Therefore, keeping in view of the above three factors and paying due 
regard to the principles enunciated in 1.l. II. sccondk and .lU5t11iULi)  a [lie i1HL 

46(b) and GOl's decisions thereunder. it is recommended that Shri 'lapan 
(_ 110wdhury.Sien0.Gradc-1 1 may be granted I loiiorari urn h the coin pelent ati hon ty as 
under: - 

Honorarium of the year Amount 
2003-04 Rs.2500/-  
2004-05 Rs.2500/- 

Ibis is for your necessary action please. 

This issues with the approval of SliL/ACC-l. 

Certified .. 171 

Advcate 

0 

xecuI o'c I niiccr(Adnin 
Assam Cei/tral Circle-I 
CPWD.(i1.1wahatj-2 I 
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No.1O/i/2OOQ..Acrnn. 
Government of India 

Office of the Chief .'Engineer(NEZ) 
Central Publjc WQrks.D.epartrnent 

Shillógo3. 
Dated 

ORDER 

Sanction of the CE(.NE2) CP WD 9. Shillong is ~! (Rupees
reby, conveyed for the grant of honorarium for. .: 1500/ . One thousand five hundred only) to Shri Tapan Chowdhury, 

Steno'. Grade—Ill ttached to A.-I, CPWD, Guwahati for the 
duties he performed as Grade—I Stenographer for the year 
2004-05. 

While sanctioning the above honorarium due regard 
has been paid to principles enunciated in F.R.II. 

Expenditure will be booked to salary head of person 
concerned. 

(Jaios Varilalhlir) 
Dy. Director of Admn. 

Copy to:-. 

1. 

 

PAOWE4 QWD, Shillong. 
Z"  S/sCC—I, GWD, Guwahati, 
3. ShrI Tapart Chowdhury, Stenographer Gr.III, 

OQ,),  I 
/ 

IL1r1 	:. . 	 : 	.. 
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CV4TR4L PUBLIC WOMJS DARTMT 
0W142L Of ThE SUP QflVO 	

CUtCL ttlR). 

f MM) lIJIU)1NG. NIZAM PALMX, 17 V O.2$44 AJ.C. BtL kOAD. KOLATA 

TEL.: It%))774l' VAX NO. 3)I.33 

No.2I(6o3ysc VOOQ 7C 	 Dated: 	10 

106 QffcE,ORDR No,.?S Of 

The uodermcntiOned S4O1PiPhCf GIJ1J is hereby promoted to the post of StcnogrUpu 

Gr.l1 in the scab of Rs.5OOOISG-*OOO from iw date of actual a.ssumrng chhrge of higher post 

until furtba orders. 

flI.N.TThX 	Ca orv 	Th%W 	Pre.'seat Offic] 

I 	Shrt Tapan 	 UR 	 2Ol b')6i 

transkdpoxng of the following stall are hereby ordered with 

blic scrvice. 
From 	 To 	T 	Rcxnark 

Vice-ShrilSmt. 

ACC/GUWahT ' TEx. Vacancy 

Guwahai 

2. 1 	Shri Protoy Ksr 	Guwahi Cent- 	Guwahati Cent. 	Against SmL Banani 

DivniGuwahali 	Elect Circl& 	ChakrabOltY 

	

Smt. Banani 	 Guwahati CCTTt. 	CUWah3 Cent. Against Shri Protoy Kar 

	

Ch akraborty 	Elccx.CiCk' 	D1v70GUwStIMI 

Guwahati 

4. 	Shri Shyam4l K. LasM AAWD.GUWUI 	ACC-lJ 	 Ex. Vacancy 

T-hczomowd officials will have to intimate his accepozncththrsai to the above said 

promotioolpostug within 7 days for station at Kolkata assi 15 days at out stations. The 

oinrotling officer is roquesf jo obudin written acxqitznoo/ttfusaI &om the concerned and 

foiwazd the same to this office within the specified paiod as above. No conditional aceeptaace 

shall be cnurtained. 

lii case of no uithnatioi of axe xx/rtfunI s above, the promotion is liable to be 

CWXdkd without tniakiug aiiy fwlbet nrfenuce. it may also be nttxi that in casc of s.allnon-

receipt of their acceptance in 
time, they will be detiarred 1mm proinotkin For a penod of on yeAr 

C - 	
or till vacancy anse whicbwvtr is later. 

- - 	 Controlling officer is akso  requested to esure that in sc any vigilancddiscipliflMY case is 

pc11ding/oontcmplatf*4 against a*y of the abo'e said officials being given promotion, benefit of 

tc 	 1iCLaS aaud the tii soukJ h communicated to this 

office for fieth 

1\uu1' ( 	ihe official, who accept the pcomOoo&pOsLiJlg unconditiooal}y and are so clear 1mm 

vigilnoco angle above_ may be zcöieved iiaimcdihMtky w 	waiting lot hi 	itute. 

03 	 suP tNt J)JNG NGEKlCOOM1).)i. 

(fy 	& 	/jLLi (J /57' 	(f). 

P 

'-tz 	(Th• 
A' 	b Irv,. . Matow 

LL 	 a 	J cM AJ44'- 

- L 

Certified A T 	C .iy 

Advocate  

CoasequOItlY the followuag 
inutcdiate effect in the interest of 

Shri/Srnt. 
Shri Tapan Chowdhtiiy 
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V. 1t'i'C'  

17.11.2006 

To 
(I) The Director General of \Vorks 

CPWD, Nirman Bhawan, 
New Delhi 110011. 
The Addl. Director General(ER) 
CPWD,Nizam Palace, 
Kolkata 700 020. 
The Superintending Engineer 
Co-ordination Circle(ER) 
CPWD, 17th  Floor, 2n1  MSO Bldg., 
Nizam Palace, 234/4 A.J.C. Bose Road, 
Kolkata 700 020. 

(Through proper channel - submitted in quaduplicate) 

Subject :- Request for fixing of Seniority as Stenographer Grade II and according 
Promotion to the post of Stenographer Grade I. 

Sir, 
I have been promoted as Stenographer Grade 11 and have been posted with 

Assam Central Circle No.11, Guwahati. 
I have availed promotion and have joined Assam Central Circle No.11. 
In this regard I invite your kind attention to the various promotion orders 

which were issued by the office 0ISE(Coord)ER in the past and my inability then to 
accept them on account of his failure to post me at Guwahati. The details are as 
hereunder 
Sl. No. SE(Co-ord) office order No. Reference 	to 	my 

rcprcsen tat ion. 
I. 21(7)/Co-ord/Steno/439 	dt. 	27.3.95 My letterdt. 10.4.95 

(Annexure 'A') (Annexure 'B') 
 21 (7)/Co-ord/Steno/96/Cal/729 	dt. My letter dt.20 10.97 

16130.9.97 (Annexure 'Cl) (Annexure 'D') 

 9(56)/Steno/SE©/ERICaI/2000/378 	dt. My letter dt. 25.1 .2000 
28.4.2000. (Annexure 	'Fe), 	dt. 
(Annexure 'E') 20.4.2000 (Annexure 'G) 

written beforc issuance of 
your 	order 	dt.28.4.2000 
and 	letter 	dt.l.5.2000 
(Annexure 'H'). 

 21(603)SE3(/ER/CDN-Vl/2006/746 I 	have 	availed 	the 
dt.17.10.2006. promotion now. 
(Annexure 'I')  

Contd. . 
on 

cei 	
çet .s Cet1  

A, ax 
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4.  

It may therefore be seen that I qualified to become Stenographer Grade II on 
27.3.95 but could not avail it because I was never posted to Guwahati for which I 
requested SE(Co-ord)ER office on all occasions to consider my candidature 
sympathetically for allowing me to continue at Guwahati so that I could take care of 
my ailing parents and dependent young sisters but his office did not accede to my 
reques t .  As a result. I have lost my seniority by 11 years. 

To substantiate my agony I cite the reference of Shri Praloy Kar and Shri S.K. 
Laskar who too were promoted alonawith me for the first time on 27.3.95, second 
time on 30.9.97 and third time on 28.4.2000. 

Whereas though I was senior I had first claim on the vacancies at Guwahati 
yet I was transferred to Tezpur and they were retained then at Guwahati thereby 
making them senior to me by almost six years. As if this was not sufficient Smt. 
Banani Chakraborty was also promoted as Stenographer Grade II and was posted at 
Guwahati without according promotion and posting to me at Guwahati. 

It is. therefore. this prejudice action against me which has kept me away from 
my cherished promotion so far and in turn has rendered me junior to mvjuniors. They 
were allowed similar benefit that has been afforded to me now earlier than me even 
thpith they are junior to inc as Stenographer Gr.II1. 

l.therefore. do not understand as to for what fault of mine I have been made 
to pay this price by loss of my seniority as Stenographer Grade II. 

Not only Co-ordination unit failed to discharge judicious duty by denying my 
bonafide rights before awarding the same to my juniors, it made me to work on post 
of higher responsibility all through these years . From 27.3.95 to 2.10.2000 though I 
was posted as Stenographer Grade Ill at Assam Aviation Works Division. I was 
compelled to work against the sanctioned post of Stenographer Grade II .Even though 
my junior Shri S.K. Laskar joined as Stenographer Grade II at Assam Aviation 
Works Division. I as forced to continue there without any change in my duties( my 
duties remained same as they were before joining of Shri S.K. Laskar - my junior as 
Stenographer Grade III but made senior as Stenographer Grade II ) for almost five 
months afterjoining of Stenographer Grade II at Assam Aviation Works Division. 

The prejudice action did not stop here. I was transferred from Assam Aviation 
\Vorks Division to Assam Central Circle No.! as Stenographer Grade III where the 
sanction post was that of Stenographer Grade I (Anncxurc 'J'). As a dedicated 
worker, devoted to my duties, being responsible and obedient, I bore these painful 
injuries from 3.10.2000 to 18.10.2006 i.e. for almost 6 years. As I discharged duties 
of Stenographer Grade I with best of my ability even though they were much higher 
to my assigned duties of Stenographer Grade I. I very humbly requested Co-
ordination unit vide my letter dt. 12.2.2001 ( enclosed as Annexure 'K') and dt. 
20.6.2002 ( enclosed as Annexure 'L') to post me to GED I as Stenographer Grade 
III where vacancy existed then but the unit did not heed to my request and continued 

Contd.. 
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to exploit my services by assigning me jobs of higher category than what I was 
entitled to perfonn and kept the post of my entitled category, within the same office 
complex and at the same station but in different office, vacant. I am enclosing copies 
of the correspondence substantiating my statement that I worked as Stenographer 
Grade I at Assarn Central Circle No.1 

( Annexure M to 0). 1 am not enclosing all 
correspondences to avoid making this document bulky. 

This wisdom of Co-ordination unit is therefore beyond my comprehension. 
The Unit did not tost me on promotion at Guwahati and allowed the same benefit to 
my iuniors on one hand and yet exploited me at the same station by assi2nin 
responsibility of 17112her category oji the other hand. 

It may therefore be seen that Co-ordination Unit had played mischief and 
have jeopardized my career and the unit is therefore duty bound to restore it also. 

I, therefore, request you to accord me seniority as Stenographer Gr. II before 
my immediate juniors i.e. Shri Praloy Kar and Shri S..K. Laskar. It may please be 
noted that if I do not receive any intimation regarding restoration of my seniority 
within 15 days I shall be compelled to strike at the doors of Hon'ble CAT, Guwahati 
bench for necessary relief and justice. il 
Enclo.:- Annexure 'A' to '0'. 	 __-- 

(Tapan Chowdhury) 
Steno/ACC-1 l/CP\VD 

Guwahati 5. 
Advance copy alongwith enclosures to by Speed Post :- 
I . The Director General of \Vorks,CP\VD. Nirman Bhawan, New Delhi I 10 OIl. 

The Addi. Director General (ER),CPWD,Nizam Palace, 234/4 A.J.C. Bose Road, 
Kolkata 20. 
The Superintendng Engineer, Co-ordination Circle(ER),CP\VD, I 7 Floor, 2 
MSO Building. Nizam Palace, 234/4 A.J.C. Bose Road, Kolkata 700 020. 

I Lj - 

(Tapan Chowdhury) 
Steno/ACC-1 I/CP\VD 
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COVERNMENTOFINDIA 
CENTRAL PUBLIC WORKS DEPARTMENT 

OFFICE OF THE SUPERINTENDING ENGINEER,COORDINATION CIRCLE (ER), 
2 MSO BUIU)ING, NIZAM IALACE, 17 FLOOR, 234/4 A.J.C. BOSE ROAD, KOLKATA-20. 

TEL: (033) 2287-7416. FAX NO. (033) 2281-3183. 
S 

No. 2)th)/SIC)/ERICDN-V1/2006/ t 5, I 
1 	

Date: 2€'- /2 -c< 

Ii ri Ia pan Chowd Ii u ry, 
Stenographer Cr.!!, 
Through the EE(P &A), 
ACC-1J,C1'WD, Guwahati. 

Sub: Request for fixing of Seniority as Stenographer Grade II & 
according promotion to the Post of Stographer Gr.1. 

With reference to your representation dated 17.11.2006, it is to state that the posting 
orders issued on promotion vide this office letter ilos. (a) 21(7)/CoordlSteno/439 dt:27.3.95, 
(1) 2I(7)/Coord./Steno/96/Ca[/729 dt. 16/30.9.97 & (c) 9(56)! Steno!. SE(C)/ ER/Cal! 
2000/378 dt. 28.4.2000 , respectively were according to the availability of vacancies and 
departmental requirement. The Promotions were to be accepted unconditionally by you, but 
you failed to do so within stipulated time. 1-lence your promotion order was automatically 
forfeited for One year from the date of issue of the respective orders. 

Now, you have been offered promotion vide this office no. 21(603)! SE(C)! ER! 
CDN-VI/ 2006/746 dt. 17.10.2006 and the posting had been made as per availability • 
departmental requirement as on date of promotion. . S  

hence the Promotion Oider issued now is in order and your claim for retrospective 
seniority has no merits and your seniority in Grade II shall be counted from the date of issue 
of oidcr i e 17 102006, since you have accepted your promot against the"order dt 
17.10.2006. 

......................... 

	

SUPER! ENDING EN 	ER(COORD.)ER... . 

Copy to: 

I. The Section Officer, Directorate General of Works, CPWD, Nirman Bhavan, New Dcliii w.r,t. his letter 
rio. F.No.05/8 I /2006-EC-IV(SC) dt. 4.12.2006. 

2. The Executive Engineer(P & A), Assani Central Circle II, CPWD, Guwahati w.r.t. his letter no. 
8(2)/ACC-II/2006-07/E-II/1888 dt. 20.11,2006. 	 . 

5 , ) 

NIS 

. 5.  

SUPERINTENDINC ENGINEER(COORDJER 

.0 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH GUWAHATI 

OA NO.18/2007 
SHRI TAPAN CHOUDHURY 

APPLICANT 
-VERSUS- 

UNION OF iNDIA & OTHERS 

RESPONDENTS 

WRITTEN STATEMENT SUBMIIThD BY 
THE RESPONDENTS. 

That the respondents have received copy of the OA and have gone through the 

same and understood the contentions made thereof. Save and except, the 
statements, which are not specifically admitted herein below, rests may be treated 

as total denial. The statements, wbich are not borne on records, are also denied 
and the applicant is put to the stñctest proof thereof. 

That the present Original Application is hit by principle of Waiver, Estoppels and 
Acquiescence, hence liable to be dismissed. 

That the 'present Otiginal Application is barred by limitation hence liable to be 

11 

That with regard to the statement made in paragraph 1 of th e OA,  the  respondents 
beg to submit that Shii Tapan Chowdhuiy, was appointed and posted to AAWD at 

ZtGuwahati as Steno O.G. and joined there on 17.5.1983. He was offered promotion 
as Steno Gr. II on 27.337ide SE, Coordinator Circle (ER), CPWD, Kolkata's 
Offlc Order No. 21(7Coord. /Steno/439 with the posting at SCC, Silchar, but 
Shri Tapan Chowdhury did not accept the promotion. However, he was again 
offered promotion as Steno Gr. II vide SE, Coordination Circle (ER), CPWD, 
Kolkata's Office Order No. 21(7)/Coord.fStenoI961729 dated 16130.09.1997, with 
the posting at CBCC, Coochbehar and he refused the promotion again. Again, 

I 
•' 
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Shri Tapan Chowdhwy was offered promotion in Steno Gr. II vide SE, 
Coordination Circle (ER), CPWD, Kolkata's Office Order 9(56)/Stcno/SE(C). 
/ERJCaI/2000/378 dated 28.4.2004 with the posting at TCD, Tezpur for the P.  

time but he refused to accept the same promotion order. Posting on promotion is 
decided based upon the available vacancies and priorities of the Department He 
had been offered promotion as Steno Or. 11 %ide SE, Coord (ER), Kolkata's Office 
order No.75 of 2006, issued i6de letter No. 21(603SE(CER/CDN-VIt2006/746 
dated 17.10.2006 with the posting at ACC-fl Guwahali and he finally accepted 
the offer of promotion in ACC-E, Guwahati on 18.10.2006 as Steno Or. IL This 
time he could be offered the promotion at Guwahati itself, as it was 
administratively feasible without affecting the interest of his peers. 

That with regard to the statement made in paragraph Z 3,4.1 and .4 of the OA, 
the respondents beg to ofir no comment. 

That with regard to the statement made in paragraphs 4.3, 4.4 and 4.5 of the OA, 
the respondents while denying the contentions made therein beg to submit that 
transfer-posting is decided by the competent authority to take care of the 
Government interest primarily. Shri Chowdhuiy was promoted and posted to 
Silchar. In this connection it will not be out of place to mention here that as per 
the Terms & Conditions of the Offer of Appointment, eveiy employee ii liable to 
be transferred anywhere in India and outside where CPWD has an organization. 
Hence the Transfer-Posting at Silchar is juslifleit As per his own statement; the 
applicant Shii Chowdhwy did not accept the Silchar posting on promotion due to 
his personal problems. 

That with regard to the statement made in paragraph 4.6 of the OA, the 
respondents while denying the contentions made therein beg to submit that it is 
not matter of iight to claim any particular post. Moreover, as per the provisions 
contained in CPWD Manual Vol. 1, where need arises to fill up a post outside a 
popular station the transfer should be made on the basis of longest continuous stay 
of individuals in all grades, the longest stayee being transferred first, similarly in 
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bringing pemon on transfer from an unpopular to popular station, the same rule 
will apply. In the instant case the following is the position of stay at Guwahad 

Name 	 Posted in Guwahati 
	

Remarks 
From 	To 

SIui Tapan Chowdhuzy 17.5.83 	Till date 	Longest Stayee at 
Guwahati 

Slui Proloy Kar 	27.6.84 	Till date 
Shri S.K. Laskar 	17. 12.84 	TIll date 

Since the applicant Shii Chowdhuiy was the longest stayee, he was 
Iransfened out from Guwahati. 

From the above it is evident that the contentions of the Paragraph are baseless 
anddenied. 

That with regard to the statement made in paragraph 4.7 of the OA, the 
respondents while denying the contentions made therein beg to submit that the 
Stenographer O.G./Gr. 111 is nonnafly posted with the Executive Engineer Rank 
officers and the below this rank no officer is entitled for Stenographer. The 
sanctioned Strength of Steno Gr. II Grapde Ill is an internal arrangement of the 
Dcpailment. The post of Steno at AAWD was upgraded as Steno Gr, II from 
2812.99. The applicant attached to Executive Engineer, Assazn Aviation Works 
Division, CPWD, Guwahati and continued as Steno. Gr. ilL Hence no question of 
higher responsibilities was involved. 

That with regard to the statement made in paragraphs 4.8, 4.9 and 4.10 of the OA, 
the respondents beg to submit that the applicant joined ACC-I, CPWD, Guwahati 

	

on 3.10.2003 on fransfer from AAWD, Guwahali. The applicant was posted to 	El 

Guwahati in a different office, as he was unwilling to go out ewn on promotion. 
However, he was given honoranutu (Anñexure 1,11 and ifi). 

That with regard to the statement made in paragraph 4.11 of the AO, the 
respondents beg to submit that the applicant was offered promotion as Steno Gr. 
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II vide SE, Coord(ER), Koilcata's Office order No.75 of 2006, issued vide letter 
No. 21(603)/SE( C)/ERJCDN-V1120061746 dated 17.10.2006 (Annexure-1V) and 
he accepted the promotion and joined in ACC-U, CPWD, Guwahati an 

18.10.2006 and his senioiity in Gr. II shall be counted from the date of issue of 
order i.e. 17.10.2006. On earlier occasions, i.e. in the years 1995, 1997 and 2000 
the Government had offered the promotion in the Grade of Steno Gr. II but he did 
not acceptedthe same. Thusitis afaultonhispart, not the fault of the 
Government Hence question of restoring seniority since 1995 does not arise at 
all. 

11)That with regard to the statement made in paragraph 4.12 of the 04,  the 
respondents while denying the contentions made therein beg to submit that it is 

the responsibility of every employee to give the best to the department and the 
applicant is not the exceptional one. 

12)That with regard to the statement made in paragraph 4.13 of the 04, the 
respondents beg to submit that all the administrative justice was observed. 

13)Thatwith regardtothestatementmadeinparagraph4.14and4.15 oldie 04,  the 
respondents beg to offer no comment. 

14)Thatwithregardto the statemcntmadeinparagraph5.1 to 5.8 oftheAO, the 
respondents while denying the contentions made therein beg to rely and refer 
upon the statement made above. 

15)ThaL with regard to the statement made in paragraph 6 and 7 of Ike 04, the 
respondents beg to offer no conunent 

16)That with regard to the statement made in paragraph Si) of the 04,  the 
respondents beg to submit that the order dated 21.12.2006 has been passed taking 
into consideration the rules guiding the field of AdminWrative Law. The order 

t 
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dated 21.12.2006 has not been passed in violation of any law, Statutoiy Rules or 
guidelines hence same is not liable to set aside and quashed. 

17)That with regard to the statement made in paragraph &ii), 8.iii) and Liv) of the 
OA, the respondents while denying the contentions nude therein beg to submit 
that the since the applicant did not accept the promotion in the Year 1995 and in 
the subsequent years he cannot claim senioiity of Steno Gr. II from 1995. The 
applicant did not accept the promotion hence he is estopped from claiming the 
seniority from 1995. The department in no vay can be held responsible for the 
action of the applicant 

That with regard to the statement made in paragraph 9 of the OA, the respondents 
beg to submit that the applicant is estopped from m4ing such prayer. Since the 
applicant did not accept the promotion order in the year 1995, he cannot claim the 
seniority from that date. If the interim relief as sought by the applicant is granted, 
the cer prospects of his other colleagues who have sincerely obeyed the 
transfer/posting orders in past will be jeopardized. In seeking this particular reliet 
the motive of the applicant is malicious in his attempt to hinder the routine 
promotion-transfcr-posiing cycle of the department, whith in turn will haim the 
career prospects of his fellow colleagues. 

That in view of the submissions made above it is respectfully prayed the Hon'ble 
Tnbunal may not pleased to interfere with the order-dated 21.12.2006 as the same 
has been passed in conformity with the law guiding the field, of promotion. The 
Hon'ble Tribunal may be pleased to dismiss the OA with cost 
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VERIFICATION 

F 

ç 7PcL. aged 

about 	. . 4. 	years 	at 	present 	working 	as 

......... 

,who is one of the respondents and taking steps in this case, being 

duly authorized and competent to sign this verification for all respondetns, 

do hereby solemnly affinn and state that the statement made in paragraph 

arelnie 

to my knowledge and belief those made in paragraph 

L 	€ L t, j. . 	t being matter of records, are 

true to my information derived there from and the rest are my humble 

submission before this Humble Tribunal. I have not suppressed any material 

fact. 

And I sign this verification this -------h day of AI 	2007 at 

Supednendrg Engneor. 
DEPONENTCo ordinaicn - lide (EZ) 

C. P. W. D., N:z:rn Palace, 
234/4, A. J. 0. Bosa ioa4 

Kolkta-700020 


